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BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE BENCH AT CHENNAI

Appeal No. 54 of 2021 (S2Z)

Mr. Thomas Lawrence

GV-79, Divisional Office Road

Near P.M.G Junction

Thiruvanandapuram

Kerala—695033 ..Appellant

Vs

State Environment Impact Assessment Authority, Kerala

Thr. Its Chairman: K.S.R.T.C Bus Terminal Complex

4™ Floor, Thampanur

Thiruvanandapuram—695 001

AND 10 Others ...Respondents

REPLY STATEMENT OF THE RESPONDENTS Nos. 7 & 11.

1. The Respondents herein have gone through the averments
contained in theabove appeal. All the statements contained therein
except those that are specifically admitted hereunder are denied as false

and incorrect and the appellant is put to strict proof of the same.

2. At the outset the Respondents respectfully submit the present
appeal is a clear misuse and abuse of the process of law and is an
attempt to re-litigate issues which have already been decided finally
pursuant to orders of the Hon'ble Tribunal and the Hon'ble Supreme
Court of India. The factual basis on which the appeal is filed where all
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the subject matter of earlier proceedings which have attained finality.

As such the present appeal deserves to be dismissed infimine.

3. Before dealing with the averments contained in the Memorandum
of Appeal the Respondent respectfully submits that the 7" Respondent
herein is a society formed under the Travancore Cochin Literary,
Scientific and Charitable Societies Registration Act 1955 which is an
autonomous institution fully owned by Government of Kerala and is
under the administrative control of the Electronics and Information
Technology Department of the Government of Kerala (Respondent No.
11). The society has been formed by the Government with the object
of providing infrastructural facilities for development of IT and ITES

business in the State of Kerala.

4, The Government of Kerala with a view to expand the techno-park
business activities had acquired lands including the subject lands vide
notification dated 12.12.2003 u/s 17 of the Land Acquisition Act 1894
invoking urgency clause. The notification u/s 4 (1) of the Land
Acquisition Act was issued on 01.10.2005 acquiring the lands for the
public purpose of Phase-IIl expansion of techno-park. In the said
notification itself the land parcels were described as Nilam (Paddy field),
Nilam Nikathu Purayidam (Reclaimed Paddy field) or Purayidam (Dry
land). A true copy of the 4(1) notification dated 01.10.2005 is produced
herewith and marked as ANNEXURE R7(a)

5. After acquisition of the lands as stated above and after due
appraisal of the nature of the lands and the fact that the lands are not
wet lands but are only paddy lands which have not been used for any
paddy cultivation for long number of years and that the said lands are
required for Phase-III expansion of Techno-Park, which is a public
purpose, the Government of Kerala in exercise of its powers u/s 10 of
the Kerala Conversion of Paddy Land and Wetland Act 2008 /
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(Amendment) Act of 2018, issued a notification exempting the lands in
question from the operation of the said Act so as to enable construction

activities to be carried on in the said land.

6. The Respondents respectfully submit that the said notification has
become final and has not been questioned by any one before any Court

of law or authority.

7. Coming to the averments contained in the Memorandum of Appeal,
the Respondents herein submit that the project site upon which the
project proponent proposes to do construction is not wetland but paddy
land as duly reflected in the revenue records, data Bank register notified
by the Government as per EQ Gazette No. 3215 dated 27.12.2019. A
true copy of the BTR and the Gazette Notification dated 27.12.2019 are
produced herewith and marked as ANNEXURES—R7(b) & R7 (c).

8. As regards the averments in paras 4 & 5 of the appeal
memorandum the Respondents reiterate that no wetland is involved in
Phase—III of the project. As regards para->5 (a) the Respondents submit
that Akkulam-Veli backwaters consists of two lakes and connected
canal. The said Akkulam Lake is 3 kms. away from the project site while
Veli lake is another 3 kms, away. The National Wetland Atlas prepared
by ISRO and Remote Sensing Application Centre was based on the
modified National Wetland Classification System which comprises of 19
wetland clauses organised under a Level-II1I hierarchal system. Level—
I has two clauses viz. inland and coastal and these are further bifurcated
into two categories as natural and manmade under which 19 wetland
clauses are suitably placed. In the Atlas, Veli Akkulam wetland is
confined to a small lake which is about 3 kms. from the project site
(Page-77 of NWA). In the atlas, the project site is not marked as a
wetland as per the classification. That apart, the Government of Kerala
has notified the data Bank as EO Gazette No. 3215 dated 27.12.2019
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marked above as Annexure R7(c) wherein no land parcel coming within
techno-park Phase—III has been included in the category of wetland. A

true copy of the relevant page of NWA is produced herewith and marked

as ANNEXURE R7(d).

9. So far as para-5 (b) is concerned, in the said newsletter Akkulam
or Veli is mentioned as one of the estuaries in Kerala State. An estuary
ic an area where fresh water river or the stream meets the ocean and
the water becomes brackish or slightly salty. Even though in the ENVIS
report it is mentioned as an estuary, the area specified is confined only
to the water spread area of Akkulam lake which is far away from the
project site and the lands coming within the project area do not fall

within the said alleged estuary.

10. As regards para-5 (c), this Respondent submits that in the letter
dated 26.12.2017 addressed to the Chairman, Local Level Monitoring
Committee of Trivandrum Corporation, the Respondent had sought for
recommendation to convert nilam for public purpose. The reference to
nilam was only as paddy land and not as wetland as sought to be
misconstrued and misled by the authority herein. This respondent never
sought any permission for reclamation of any protected wetland as
alleged as there is no such area within the campus on land and even as
per Revenue Records. It is to be reiterated in this context that even in
the land acquisition proceedings, the land has been referred to as nilam
(paddy field), Nilam Nikathu Purayidam (Reclaimed Paddy land) and
Purayidam (Dry land). No parcei of the land which was acquired and
which now forms part of project Phase—III was wetland at any point of

time. A true copy of the letter dated 26.12.2017 is produced herewith
and marked as ANNEXURE R7(e)

11. As regards para-5(d), the Respondent submit that the report of
the first visit of the Attipra Agricultural Officer has recorded that the
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project land had only a small canal of approx. 10 feet width and the flow
in it by obstructed by waste dumped in it and there were grown up
coconut trees in the area and coconut trees were headless and
unproductive. The said observations clearly establishes that the lands
in question were abandoned paddy lands and were already reclaimed by
planting coconut trees and even the said coconut trees were lying
unproductive. The report does not point out any productive cultivation
or pristine ecology in the project land. There has been no cultivation
whatsoever in the acquired land for the last more than 20 years. Even
in and around Techno-Park Phase—III campus there are no lands which
is being cultivated as paddy land. Annexure—A 16 of the appeal itself
shows that the land in question has been recorded as paddy land in the
year 2008 and from 2004 onwards paddy cultivation in the land lands
had come to a complete standstill. The Respondent submits that the
satellite imageries from 2003, 2006 & 2011 clearly shows that the
project land had no water body coming within the definition of a lake.
The fauna reported by the agricultural officer as thriving in the land viz.
Kulakozi and Blue birds are frequently sighted even in urban location in
Thiruvananthapuram. It is further submitted that the actual land
available with the 5" Respondent M/s. Winterfellis only 10 acres and the
report of the village officer that around 8 to 10 acres of the property
was seen as lake is without ascertaining the actual facts and records. It
is submitted that report from the LLMC filed as Annexure-Al6 by the
appellant shows that the lands are recorded as paddy land in the year
2008 and paddy cultivation had come to a standstill as early as in the
year 2004 itself.

12. As regards para—5 (c) to (g) & (i) the Respondent submits that
the observations referred to in the said paragraphs are all
inconsequential and are superfluous as they all stand superseded by the
permission granted by the Government for the project vide G.O. No. 40
of 2018 dated 03.02.2018. As regards para-5 (j), the Respondents
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submit that on the basis of the letter from the Sub-collector dated
04.09.2018 the A.O. Attipra and the Village Officer jointly inspected the
project site in question and reported that the work was being
undertaken to fill up the wetland which is detrimental to the adjacent
water body. However, it is to be stated that there are no wetlands in
the premises. This Respondent has acted only in accordance with
permission granted by the Government for conversion of nilam (paddy
lands). This Respondent acted only in accordance with the permission
which was granted by the Government for conversion of nilam (paddy
lands) as per G.0. (Ms) No. 40/2018 Revenue dated 03.02.2018. As
regards para-5 (k), this Respondent submits that the irrigation
department by letter dated 28.07.2018 had given NOC for rerouting the
existing drain inside Techno Park Phase—III subject to undertaking. The
minor irrigation department on 03.12.2018 called upon this Respondent
to stop construction activities tili the agreement was signed between
them. Accordingly, this Respondent has executed an agreement with
the minor irrigation department on 28.05.2021 based on the revised
NOC dated 17.04.2021. A the true copy of GO dated 03.02.2018 and
the true copy of the agreement executed are produced herewith and
marked as ANNEXURE R 7(f) & ANNEXURE R7 (g) respectively.

13. As regards para-L this Respondent submits that paddy land
conversion was made on the basis of the permission granted by the
Government in G.O. {(Ms.) No. 40/2018/Revenue Department dated
03.02.2018. And, the works that are being carried on in the property

are all in accordance with the permission.

14. As regards para-5 (m) this Respondent submits that the resolution
said to have been passed by Attipra Ward Council that action should be
taken for revival and restoration of wetland to its original condition is of

no consequence since there is no wetland and the lands were only paddy



— ? -
lands, conversion of which has been permitted by the Government under

the provisions of the Kerala Conservation of Paddy Land and Wetland
Act 2008 (as mended by the Act of 2018).

15. As regards para-5 (n), this Respondent submits that even from the
report of the LLMC filed as Annexure-Al16 along with the appeal it is
clear that the property in guestion was recorded in the year 2008 as
paddy land only. It is also clear from the records of Attipra Agricultural
Bhavan that paddy cultivation had come to a complete standstill in the
year 2004 itself. Merely on the basis of satellite image of the site, it
cannot be assumed that the disputed land is a wetland as alleged by the
appellant. The contention that the reclamation of paddy land will effect
adjoining cultivation and ecological conditions in the area is
misconceived and untenable. The concern for flooding sought to be
raised in the said paragraph is based on the report of the AO dated
03.01.2018, which does not point to any productive cultivation or
pristine ecology in the project land. As such the contentions that the

area is more prone to flooding is incorrect and denied.

16. As regards para—5 (o), this Respondent submits that the
information which was given under RTI only suggests that in the SLC
meeting held of 05.01.2018 it was stated "it is seen from the report of
the Village Officer and Agricultural Officer that the land is a wetland”.
This Respondent submits that the information cannot be taken as
conclusive evidence more so when the records in the Revenue
Department does not show the lands are wetlands. As a matter of fact
the authentic revenue records filed as Annexures—R7/ (a),R7(b) & R7

(c) along with this reply statement clearly establishes that there is no

/

wetland within Techno Park Phase—III campus.
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17. As regards para-5 (p), this Respondent submits that the
information which was given referring to the lands as marshy wetlands
is nothing but a general translation of the term ‘Nilam’ used in the

Revenue Records.

18. As regards para-5 (q), this Respondent submits that Veli Akkulam
backwaters referred to therein are more than 3 kms. away from the
project site. The survey numbers which are referred to by the appellant
is not within the project site owned by this Respondent nor is overlapped
by the lands of this Respondent. Contentions to the contrary to the
context per se are incorrect and false. This Respondent submits that as
enumerated in the paragraph herein above there is no wetland within
Techno Park Phase—III campus. As such the embargo u/s 11 of the
Kerala Conversion of Paddy Land and Wetland Act 2008 as amended by
Kerala Conversion of Paddy Land & Wetland (Amendment) Act 2018
would not apply. Section 10(1) of the said Act empowers the
Government to grant permission for conversion or reclamation of paddy
land for public purposes with water conservancy measures. In exercise
of the powers under the said act, exemption has been granted by the

Government.

19. As regards contentions in para-6, it is submitted that it is true
wetlands cannot be converted and there is a total prohibition u/s 11 of
the Kerala Conservation of Paddy Land and Wetland Act 2008. However,
the lands in question are not wetlands but are paddy lands, and

permission for reclamation has been duly granted by the Government.

20. Section 10 (2) of the said act confers power on the Government to
grant exemption after consider the report of the State Leve!l Committee,
if in the opinion of the Government such conversion or reclamation will

not adversely affect the cultivation of paddy in the adjoining paddy lands




. a -
if any and the free flow of water thereto. The said order has also been
duly published in the Gazette on 24.06.2019. As such the contentions
of the appellant as though the lands are wetlands and hence there is
total prohibition from putting up construction on such lands is factually

incorrect, is misconceived and untenable.

21. As regards para-6 (d), the Respondent reiterates the submission
made herein above viz, the lands in question are not wetlands but are

only lands which were hitherto paddy lands.

22. As regards para-6 (c), this Respondent submits that there is no
obstruction to the flow of water and no constructions over any water

body is being contemplated.

23. As regards para—6 (d) & (e), this Respondent submits that by a
Gazette notification bearing EQ Gazette No. 3215 dated 27.12.2019 and
produced and marked above as Annexure R7(c), the Government had
notified the paddy and wetland Bank and as per the said notification no
land parcels coming with Techno Park Phase---1I1 campus is included
under the category “wetland”. As such the contentions of the appellant
by referring to the judgement of the Hon'ble Supreme Court of India in
the cases referred to therein are all misconceived, untenable and

deserve to be rejected by this Hon'ble Tribunal.

24. This Respondent submit that as per the Kerala Conservation of
Paddy and Wetland Act, paddy land and wetland have been specifically

defined as follows:

“Paddy land” means all types of land situate in the State where

paddy is cultivated at least once in a year or suitable for paddy
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cultivation but uncultivated and left fallow and includes its allied

constructions like bunds, drainage channels, ponds and canals.

“Wetland”means lands lying between terrestrial and aquatic
systems, where the water table is usually at or near the surface or which
is covered by shallow water or characterized by presence of sluggishly
moving or standing water, saturating the soil with water and includes
backwaters, estuary, fens, lagoon, mangroves, marshes, salt marsh and

swamp forests but does not include paddy lands and rivers.

25, Going by the above definitions and from the contents of
Annexure—A16 filed atong with the appeal, the land parcels in question
are apparently paddy lands and it is also clear that the said lands have
not been brought under paddy cultivation ever since 2004 and they are
standstill since 2004.

26. In this regard it is the duty of this Respondent to state that even
though in the Gazette notification No. 3215 dated 27.12.2019 no part
of Phase—III lands was shown as wetlands, in a notification which was
published as an addendum notification No. F16/51965/2017 dated
22.01.2021 vide EQ Gazette No. 342 dated 28.01.2021, land parcels
which had already been exempted under G.O. (Ms.) No. 40/2018 dated
03.02.2018 by the Government were included in the category of
wetland. As the same was erroneous and incorrect, this Respondent
had submitted an application under the provisions of Kerala Paddy Field
and Wetland Conversion Rules 2018 for correction of the data Bank vide
this Respondent’s letter dated 22.04.2021. Pursuant to the same the
RDO visited the lands and on inspection, being satisfied that the facts
put forward by this Respondent was correct, issued appropriate
proceedings dated 04.08.2021 correcting Annexure—11 to the said
notification. A True copy of the addendum notification date 22.01.2021
along with copy of the letter dated 22.04.2021 and proceedings of RDO
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dated 04.08.202tare produced herewith and marked as ANNEXURES
R7(h), ANNEXURE R7 (i) and ANNEXURE R7(j) respectively. As
such, this Respondent submits that there is no wetland within the

project Phase-III.

27. As regards para-7 of the appeal, this Respondent reiterates that
the lands in question are not wet lands. In this regard it is submitted
that as per G.O. (Ms.) No. 26/2014/ITD dated 10.10.2014 and G.O.
(Ms.) No. 33/2015/ITD dated 26.08.2015 Government had accorded
sanction to lease out 19.73 acres of land to one or more subsidiaries of
M/s Taurus Investment Holdings LLC (TIH) or THR India Ventures LLC
(THR) wherein TIH/THR separately or jointly were holding controlling
shares. Accordingly a framework agreement (FWA) dated 30.09.2015
was executed amongst Techno Park, TIH and THR as stipulated in the
above referred Government orders. Pursuant thereto out of 19.73 acres
of land 10 acres of SEZ land and 2.12 acres of non-SEZ land had been
earmarked for IT/ITES activities. 07.61 acres of land which is being
developed by the 4 Respondent herein viz. M/s Dragon Stone, was
earmarked for support facilities and amenities for the IT/ITES
components of the project. As such the purpose for which the land has
been given to the 4" Respondent herein is very much a public purpose
and the contentions to the contrary as though it is to serve private
interest is false, incorrect and deserves to be rejected. A true copy of
the Government Orders dated 10.10.2014 and 26.08.2015 are produced
herewith and marked as ANNEXURE R7(k) & R7(l) respectively.

28. As regards para-8, the submission of the appellant that the letter
of the Tahsildar is fraudulent is incorrect and deserves to be rejected by

this Hon’ble Tribunal.

29. As regards para-9, this Respondent submits that it is true that the
appellant had earlier moved this Hon'ble Tribunal vide O.A. No.
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875/2018 and that by an order dated 19.12.2018 this Hon'ble Tribunal
was pleased to direct the District Collector to look into the alleged mass
destruction of 10 acres pond and wetland. This Respondent submits
that the said allegation was per se false and the District Collector vide
his proceedings dated 30.04.2019 after careful application of mind of
all relevant factors, matters and records, returned a correct finding that
the reclamation activities in the said area was done pursuant to the
sanction granted by the Government vide G.O. (Ms.) No.
40/2018/Revenue dated 03.02.2018 which was granted in accordance
with the provisions of section 10 of the Kerala Conversion of Paddy and
Wetlands Act 2008 and the ordinance 2017 made thereunder and that
the purpose for which the conversion was being done was a public
purpose. This Respondent submits that there is no 10 acre pond as
claimed by the appellant in the project site. The land which was allotted
to M/s. Winterfell Realty Pvt. Ltd. who is developing the SEZ Project in
Survey Nos. 279,280,281,282,353,355,358,359 would come only to 10
acres and the Google images of the project site of the year 2003 itself
would clearly show that there is no water body in the said area. This
Respondent reiterates that the project site was only paddy land. The
water stagnant area of 2.50 acres in Phase—III campus which is being
cited as a wetland or a lake is nothing but a place where water got
collected on account of the dumping of soil at the time of landscaping
work in the new building. Nearly 30 cms. of top soil was used. The said
water stagnant area is not a wetland, is not a natural water body but is
human made, in the course of the work at the site by dumping of top
soil. A true copy of the google images of the project site in the year
2006,2011,2012,2015,2017 and 2019 are Annexed herewith as
ANNEXURE R7(m), R7(n), R7(0), R7(p), R7(q).& R7(r).

30. Asregards para-10 this Respondent submits that it is true that one
Sanjeevi S.J. approached the Principal Bench of this Hon'ble Tribunal in

O.A. No. 71/2019 alleging concealment etc. but however after r eiving




. 13-

the joint status report from the Centra! Pollution Contro! Board and the
State Pollution Control Board, the original application was disposed of
by the Principal Bench saying that no further orders were required in the
light of the stand taken by the authorities.

31. As regards para-11 & 12 this Respondent submits that it is true
that the appellant had filed an execution application in 39/2019 in O.A.
No. 875/2018 and the same was disposed of by order dated 06.11.2019
as no further orders were required in the light of the order passed in
O.A. No. 71/2019 and further the appellant had approached the Hon'ble
Supreme Court in Civil Appeal No. 2535/2020 and the same was
disposed of by the Hon'ble Supreme Court. It is pertinent in this context
to reiterate that by the order of the Hon'ble Supreme Court in Civil
Appeal 2535/2020 dated 29.10.2020 itself, it has been held that given
the fact that the Collector has passed the order pursuant to NGT's order
dated 19.12.2018, the execution application filed before NGT had
become infructuous and it was only open to the appellant to challenge
the order of the Collector dated 30.04.2019 in accordance with law.

32. This Respondent submits that as held by the Hon'ble Supreme
Court the issues which were raised by the appellant and others with
regard to the alleged wetland in the project site have all been considered
and finally decided by the District Collector by order dated 30.04.2019.
The present appeal filed against the grant of environmental clearance
seeks to raise very same issues once over. As such this Respondent
submits that the present appeal is nothing but a re-iitigation and a clear

abuse of process of law.

33. Asregard para-13, this Respondent submits that the appellant has
filed a revision before the Government as provided under the statute

/. '
A
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and the submissions have been heard by the Chief Secretary,
Government of Kerala on 06.08.2021 and orders are awaited.

34. As regards para-14, this Respondent submits that the lands have
been developed pursuant to the permission granted by the Government
clearly holding that the lands are paddy lands which have not been used
for paddy cultivation for several years and it was necessary in public
interest to develop the same. There is no destruction of 10acres pond
as alleged and the said issue does not remain open either as alleged by
the appellant. This Respondent further submits that as per the BTR and
the land data Bank notified by the Government in Gazette No. 3215
dated 27.12.2019 there are no wetlands in the project site.

35. The statements in para 15 to 21 are false, incorrect and
misleading. There has been no suppression of any material fact in the
forms which have been submitted for appraisal and process for the
environmental clearance. The lands in question had never been
wetlands and they were only paddy lands. The lake viz. Akkulam lake
which is referred to para-17 is at a distance of 3.5 kms. South-East of
the proposed project. The same would clearly show that Veli - Akkulam
lake are the alleged wetland is nowhere within the vicinity of the project
location. Similarly, there is no suppression of a 10 acre pond or
wetlands as alleged in para-18 of the appeal. There is no such pond or
wetland in the area. The entire land mass of 92 acres at Techno Part
Phase—III which is interconnected to various land parcels allotted to
various companies through roads which are 2.50 meters high as per the

Master Plan Phase—III site which is typical in all such land development
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projects. The entire land parcel in Techno Park Phase—III has always
been nilafn (paddy field) long before its acquisition under the Land
Acquisitioﬁ Act and the allotment of the same to Techno Part in the year
2015. All:these are borne out by the records of the Government in the

Revenue Department.

36. This Respondent further submits that Veli-Akkulam is nowhere
near the project location. Techopark Phase-III site is 3.5 kms. North of
Veli-Akkulam Lake with several large scale developments fully
developed between them. The significant distance between Techno Park
Phase—III site!and Veli-Akkulam is substantiated beyond any doubt
from the coastal zone management plan of Tiruvananthapuram District
prepared by the National Centre for Earth Science Studies for the State
of Kerala for the Kerala State Council for Science, Technology and
Environment, for the Government of Kerala. The CZMP clearly shows
that the survey numbers of the lands demarcated for the SEZ site of the
answering Respondent is nowhere even remotely close to Veli-Akkulam.
The Google Earth images, Wetland Map of Kerala provided by National
Wetland Atlas, Kerala aiso depicts the significant distance between
Techo Park Phase—III site and VeliAkkulam. The contentions of the
appellant in this regard are all intended to mislead this Hon'ble Tribunal
with false and incorrect material. A true copy of the google image
showing distance between Veli-Akkulam lake is produced herewith and

marked as ANNEXURE R7(s).

37. The allegation in para-20 is also denied as false. It has been
informed to this respondent by the project proponent, that as an answer
to Q 1.8 of Form-1A, which is produced as Annexure A-31 in the appeal
that as per the Kerala Conservation of Paddy Land and Wetland
Ordinance.; G.0. (Ms.) No. 40/2018/Revenue dated 03.02.2018 was
issued by the Government of Kerala and the lands have been exempted

and a copy of the same was enclosed with the said application. Ann. 30

SRR~ &
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and 31 were withdrawn by the project proponent and submitted a fresh
application due to the Master Plan change and a fresh application was
submitted on 28.12.2018. It was basing on the said application, the EC
under challenge was issued by the 1%t respondent. The said application
is not seen produced by the appellant before this Hon’ble Tribunal. This
itself show that the appellant has not approached this Hon’ble Tribunal

with clean hands.

38. As far as the second part of para-21 of the appeal is concerned,
this Respondent submits that by different authorities of Government and
Government by them self have undoubtedly checked and verified that it
is paddy tand and after the same Government of Kerala has issued the
GO (MS). 40/2018 exemption order and there is no 10 acre pond within
the project site. The appellant is simply trying to stall the project by
imaginarily treating the lands in question as wetlands with ulterior
motives. Hence there is no concealment of material facts as
regards the land is concerned. As far as the respondent herein is
informed, initially Environment Clearance was recommended for total
built-up area of 1,33,491sq.mtrs. in the 32™ Meeting of the Expert
Appraisal Committee (Infra-II) held on 02-04 July 2018 which is a
readily available public document. Subsequently, the Kerala SEIAA was
reconstituted and hence the project proponent applied for
Environmental Clearance for expansion before the Kerala SEIAA the 15t
respondent in this Appeal. As such the contentions of the appellant is
that there could not have been an application for expansion as the
original EC itself was granted only on 07.06.2019 is totally

misconceived.

39. The contentions in para-22 is also misconceived, false and
accordingly incorrect. We are instructed by the project proponent that;
what they clearly mentioned in the application is that the proposed

project was for commercial cum office building project and the proposed

m ’
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facilities provided were commercial, retail shops and offices and
necessary supporting infrastructure facilities., Taurus Group, which is
the parent Company of the project proponent had itseif participated in
emerging Kerala “Investments Summit” organized by the government
of Kerala to develop the Techno Park land as a developer and investor.
From the said summit itself it is clear to the Government and Techno
Park that Taurus is an infrastructure developer and had participated in
the long drawnout bidding process of the Government with due diligence

at various levels.

40. As regards para-27 this Respondent reiterates that there are no
wetlands in the proposed project location or in the vicinity. NOC for
diverting the drain has already been received from the Water Resources
Department of the Government of Kerala. The allegation that natural
drain is filled and rerouted on the project site without permission is false
and intended to mislead this Hon'ble Tribunal. This Respondent submits
that 92 acres of land was acquired by the Government of Kerala for the
Techno Park Project in the year 2005. The appellant herein was not
residing anywhere in the vicinity and was in the United States of America
for most of his lifetime. He is not even aware of the land topography
and the background of the development and is making reckless
allegations before different forums at different levels just to harass the
investors and slow down the projects with ulterior motives. Entertaining
such pleas at the instance of people like the appeliant herein would

result in slowing down development.

41. Asregards para-28, this Respondent submits that permission/NOC
for rerouting the existing natural drain (thodu) was obtained from the
Water resources (MI) Department, Government of Kerala vide letter
dated 28.07.2018.
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42. Since the respondents herein have no direct knowledge to answer
many of ‘the contentions raised by the appellant regarding the
proceedings initiated by the 1% respondent, the same may be answered

or rather clarifications may be sought from them.

43. As regards para-36, this Respondent submits that the joint
verification committee with expert members of MOEF and CC, Regional
Office, Bangalore and SEAC visited the site, verified the documents and
arrived at a proper conclusion in their report that the area was a paddy
field. The subject land was never classified as wetland and the same is
further demonstrated beyond doubt by the identification of marking of
areas that are wetlands, Tiruvananthapuram in the National Wetland
Atlas viz. “Wetlands of International Importance under RAMSAR
Convention”, National Wetlands Atlas, Kerala and Google Wetland Maps
of the concerned area. Perusal of the aforesaid documents would clearly
show that no extent of property coming within the project site is
classified as wetlands. All the lands have proper title deeds, BTR Tax
paid receipts are also available for the said lands which clearly indicate
that the lands are all paddy lands and the lands have been acquired by
the Government under the Land Acquisition Act 1894 in which
proceedings also the lands have been referred to as abandoned paddy
lands or abandoned lands. While matter stand thus, the repeated
attempt herein to stall the project somehow or other clearly shows that
his intention is not genuine but smacks of ulterior motives and malafide

intentions.

44, As regards para-44, this Respondent submits that the conditions
relating to wetland is not applicable to the subject EC application as the

proposed location is not a wetland.

45. As;‘regards para-48, this Respondent submits that the land in

question-is not a wetland and hence there is no prohibition for putting

-4
-l "
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up constructions therein under the provisions of the Kerala Conservation
of Paddy Land and Wetland Act 2008. There is absolutely no material
to show that the lands in questions are wetlands. It is beyond any pale
of doubt that the land in question is only paddy lands and even the
National Wetland Atlas of the State of Kerala, Google Wetland Maps as
well as the Wetlands of International Importance under RAMSAR
Convention Atlas do not show the land in question as wetland. The very
premise on which the appeal has been filed by the appellant herein as if
the land in question are wetlands and hence the Environmental
Clearance is bad, deserves to be rejected inlimine as the lands in
question are not wetlands and the appellant is proceeding on a wrong

assumption that the lands are wetlands.

46. As regard para-49 to 53 of the appeal, this Respondent submits
that there is no question of mass destruction of 10 acre pond along with
wetlands as alleged by the appellants. As already submitted there is no
10 acre pond in the project site. Further, the issues which were raised
by the appellant and others with regard to the consideration of the
application for EC earlier uitimately culminated in a direction by this
Hon'ble Tribunal leaving it open to the authorities to consider the
pending application and process the same. In the light of the said it was
issued by this Hon'ble Tribunal in O.A. No., 71/2019, and execution
application which was subsequently filed by the appellant herein in E.A.
No. 39/2019, the matter was carried to the Hon'ble Supreme Court by
way of Civil Appeal No. 2535/2020 and the Hon'ble Supreme Court by
order dated 29.10.2020 had observed that the execution petition itself
had become infructuous since pursuant to the NGT’'s order dated
19.12.2018, orders were passed by the District Collector on 30.04.2019
and if at all the only avenue left for the appellant to challenge the said
order dated 30.04.2019 before the appropriate authority in accordance

with law. The pendency of the revision before the Government would
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not come in the way of SEIAA or SEAC in processing the application for
EC and granting same. As such all the contentions raised by the

appellant from Para-49 to 53 deserve to be rejected.

47. As regards contentions in para-54 to 57, this Respondent submits
that the calculation provided by the appellant is a layman’s calculation
and not in line with the guidelines provided in the Kerala Municipal
Building Rules (KMBR). The grant of approval and the extent of
construction for which approval can be granted are within the domain of
the Municipal Authorities operating under the said rules. Condition No.
7 in the Environmental Clearance referred to by the appellant in para-
57 only states that construction activities shall be carried out as per the
approved building plan observing all rules and regulations under Kerala
Municipal Building Rules. It is obvious that what is to be granted and to
what extent approval is to be granted for construction is within the
domain of the Kerala Municipal Building Rules and once the authority
under the said rules grants the approval for the extent to which it is
satisfied that approval can be granted, the same cannot be questioned
by the Environmental Authorities. All that condition No. 7 of the EC
states is that the rules have to be observed and constructions shall be
in accordance to the approved building plan. This Respondent submits
that the construction is being put up by the project proponent in
according with the approved building plans and there are no violations

in that regard.

48. As regards the grounds raised in para-63 this Respondent submits
that they are nothing but a repetition of the contentions enumerated by
the appellant in the paragraphs 1 to 62 of the Appeal Memorandum.
This Respondent respectfully submits that; a) there is no concealment
of any material information by the project proponent as regards the
existence of wetlands in project site as alleged and the grounds in that
regard deserves to be rejected; b) this Respondent submits that the
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appeal and the contentions in the Memorandum of Appeal proceed on
the assumption that the lands in question are wetlands. The same is
factually incorrect, there is no material in support of the said contention.
On the other hand the Revenue Records show that the lands are not
wetlands and they are only paddy fields, which were duly permitted by
the Government to be used for construction activity; c) the contentions
as though there has been non consideration of material facts, there has
been non application of mind and the discretion has been improperly
exercised are all false, incorrect and deserve to be rejected.

49, This Respondent respectfully submits that none of the contentions
raised by the appellant in the grounds in para-63 merits any
considerations and they reserve to be rejected. The instant appeal is
nothing but an attempt by the appellant to continue the harassment
with regard to the project in question and is a re-litigation of issues

which have already come to a final stage.

50. In any view of the matter the appeal is devoid of merits and

deserves to be dismissed.

51. If any interim order is granted in favour of the appellant against
the operation of the impugned environmental clearance, grave prejudice
and hardship will be caused to the Respondents and the public at large.
Development in the State will be in jeopardy if projects which are
approved by the Government after careful consideration of all aspects
are intercepted by interim orders. The appellant has not made out any

case for grant of any interim order or for any main relief in the appeal.

For the reasons stated above this Hon'ble Tribunal may be pleased

to dismiss the appeal with costs and thus render justice,

Dated this the 20" day of October 2021. \/

Counsel for Respondents 7 & 11




VERIFICATION

I, SURESHKUMAR K, aged 48 years, S/o Kuttan Nair, Secretary-
Registrar and authorized Officer to represent the 7™ Respondent in the
above matter. The respondent No. 7 do hereby verify that the
contents of Paras 1 to 52 are true to my personal knowledge, belief
and based on the instructions given by me. I assert that we have not

suppressed any material fact before this Hon’ble Tribunal.

Dated this the 20 day of October 2021.

'\

Respondent No. 7.

VERIFICATION

I, BISHWANATH SINHA, aged 53 years, S/o Prabhudev Narayan Sinha,
Secretary to Government represent the 11™" Respondent in the above
matter. The respondent No. 11 do hereby verify that the contents of
Paras 1 to 52 are true to my personal knowledge, belief and based on
the instructions given by me. I assert that we have not suppressed

any material fact before this Hon’ble Tribunal.

Dated this the 20 §ay of October 2021.

Respondent No. 11.
BISHW, ATH SINHA IAS
Principal ecretary
. Elecuonfc-i &IT. PlE& W
LSG Urban (KSWM[' & W 1o E.Progratiine) bm.

eni Secretariat, Thnruvlnlmhm
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gt 2003
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‘ Absteact o

. information Technology' Department Electronics Technokgy Purk - Kerala
{T ;:gnmg Acyuinllion of sddilivnal tand- Administrative Sancton accordad-
or -

hoaenenitr e 4 Wt s

T T o "'ﬁmaﬂbﬁfﬁ'ﬁﬁ‘ﬂb’iﬁﬁ?m‘ﬁ'ﬁ'ﬁm““if

GO (Ms) No. 37/20037D. Datwd, Thinvanarthapuram. 1 7-10-2003.

Bead: ( f)'Ll'lbf No. Nii, daled 23.04.2003 from the Chief Executive Oficer,
Technopark. : L v -
(2) Leftor No. K& 35000/2003, dated 27 08.03 of Diatrict Collector, i 1
. Thinwanenthapizam . _ '
(%) Lotier No. ETP/L-1203 dated 14 10.2003 frof tHe Genersi Manege,
Technopark. ,

ORDER
AR

In the letter read es ficsl pape: ahove the Chief Executive OMcer, Techhoperk -
" hax fanwardad propoasais in anmiires acAtional land of 270 Apres ipnd In Aripra and
Kazhakuttam village for the sxpansion of Technopark by invoking urgency clavse of
[ Land Acquisttion Act. It is informed that major T companios are Showing interest in
Technopark and expansien of the campus i essential 0 accommodate’ these
companies. - : ’ "
. 1: The proposed acquisidon of land is also raquired foi Hd° davatophiait o -
the T Cormidor®, which had bean announced in the Budgaet ovel 3 years back ?r

wall as foy future dovaduptient plans of the Technopark. A large numbar of
orties have come forward in racent maonths avincirsg Intarest in investing in the

Technosork. Howaver, thess companied have oxprossed noﬂpoﬁgmnnaa o bom‘
of Jarget IT campus. Sirice no land ls'nresaﬂﬂv.tvaﬁablp 1o offer (o these conTpanies,
addlﬁ?o::a fand nequislion is oceantial. Tho District Colloctor, }’himananﬁ\wqm

has verified the requisition and requested that sanction may be accorded fof the™”
peguisition. ' . .

. 3 Afte’ having examined tha propossl, Govermment sré phbnd to sceord
Administretive Sanction Imyjoking urgency clause for the acqyisition of

Biock 434 45 acres of tand (53.7315 hoctores - 08 per Annt:q.m-i) on
the southem side of the Technopark. - Block 18 in Auipra 7\?&94 :I'
Thruvananthapumm Taluk, Thiruvananthapuram District and O'Z;aa'ﬂ'm.
jang (0 1300 hectares - bs por Annaxuie-h on the eastain sido e
Tacannpatk . Black 11 i Kaghakootam Vilaga ¢ Thinnvarmnthupt!

=405k, Thiruvarnamhepuiam siret

YN
Lra—

BT Sl ¥ravermmei ﬁms‘l‘l'r'mmnrvmﬂ ?M\h AT 30t dee
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Bigeke W 171 GAR aeiwe of tand (52 TE7' hootares - ws Anneure 4 on
the Southern side of the Technopark - Block No.17 in Atlipra Vilgge of
Thiruvanamhapumm Taluk, Thiruvananthapuram District.

(By Ofder ofﬁ}fa Governce)

ARUNA SUNDARAR‘&W“ '
' SECRETARY TO GOVERNMENT
Tu : -
Tha Conimissioner, Land Ravanus, Thiryvananthaguram
Tha District Collector, Thiruvananthapuram
Tho Chef Exacutive Otficer, Tochnopark, Thiruvanantyapruam
The Ac-ountant Qenoral (}.ud&t)f(A&E), Thiruvananthapuram.
~ (This issued wit the concurrence of FINBNce Deparment)
The Finance Department ) c
M( (Vide U.0. No.81 £57-A/Exp AZ/2003/Fin Sated 08.10.2000)
4 Dh. ector, Kerata Stata [T Mission
Stock FlefOMce Copy
' 5
Copyto: . . ! N
The Private Secretary 10 Mirigter (industries & Secial Watfare)
The Ada tional Secratary to Chlaf Secretary .
oA to Sesretary (IT) : '

Ve
Fomrdad_layo‘rdar

Saction Officar
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PROCEEDTHEE F TE COMMIBSTOIER F LAFD BYENE

{Fiie Office Unilding, Musewn Twnetion, Trivardrun §980233
{presendy Bri. 8, SUNDANSSMAN, Ta8 3

Ho, WR,{CL) 4653308 Daved: 20,11,2003,

8ib: land Aoguisition = iand for the expansion of
Elsctronic Techmology to Techiw pPart, Attipars
and Rezhévkebtom Villages Thirwananthapursm
Taluk Thiruvvananthapurgn District sanstion to
favoks urgerncy provision under Section 17 of the
LeA, Act 1884 » Orders lesued = Ireg,

Reads Lo.No, K4, 35000/2003 of District Collsctor,
Thirownanthapuram at 5.11.2003,

LR

The bistrict Colleetor, Thiruvananthapuram in his
letter mad above has forwarded o pequisition from the
Chief Executive CEficer, Tachrm Park amd regquested sane
ction ¢o invoke the wgercy provision under Section 17
of the L.4. aAt, 1094 for the acquisition of 105,4390
Hectores of Jand , The details of land are furnisimd belows

e an e W M S i M MR B M W BB W e B R M A Y e i T e dm BE um G AR e e e

District Talvk Village Survey Nubers Total
extent

S SOOI § L -1, o

Thiruva~ Thiru- attipra 279,200,201,262,203,204

nanthapu~ vanan- Block;17 285, 286, 287, 208, 289

rame thapurem ) 290, 291, 292, 293, 294, . .
295, 296, 297, 303 Part, 51,5275
307 part, 308 part, 309 Hectores,
part, 314 part,315 part
317 part, 338, 339,340
343 part, 346 pert, 348,
349, 350, 351, 352, 353, 355, 357
ise, 359, 365, 366, 367,

' 3en, 369, 370 372 part.

M M e M RWR M S BP am er N Am ah m e s W wE b W am W Rm e W WE A e W e W AR

lbl'g
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Attipra 87 part, 88 park, %2 pard

Blockald 93, 96, o7, 98, 100, 101
102 o, 103 part, 04, 106
part, 107, 142, 143, 180,
161, 182, 1H3, 184, 186, 100
190, 191, 192, 194, 193
196, 197, 198, 199, 200,
201, 202, 203, 204, 205
206, 207, 208, 209, %£i2
part, 218, 222, 223, 224,
22% part, 228 part, 227,

531615
Hoctores

226 partl
Rasghalkicte 423 part 80,1100
teom Mo,
Fanamic ulam
Biock.XX

a—ﬂ-vﬂﬂ‘&xﬁu““-ﬂ-o--—-aﬁﬂﬂwwwn““ﬂ“ﬂﬂ

Total Extents 105.4190 Hectores,

ﬂﬂ“‘““—“ﬂ-““-ﬁﬂﬂﬁbﬁ”nﬁ‘ﬂ-”ﬂ“'

The aforesaid land s proposed to be acguired for
construetion,.

The District Collector, ip his report has expdained
the publlc purpose and the urgent requl memants of the above
meuntiomed land aod also the need for goquiring the 1and
invcking the urgercy provision under Section 17 of tha 1A
Act 1894,

The Commissioner of Land Revenue, Thirwananthapuram
has exerined the proposal and 1o satisfied that the lamd is
urgantly mquired for the aaid purpcse and there 15 bopafide

1

Dlll's
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reason to lnvoke the urgency provision under Section 17 of
the L.A, Act in this case, 3In the circumstances, sasction
is thereby mccorded under Rule 6{1) of the Land Aegquiattion
{Rerala) Rules 1980 for the ascquisition of the said land for
the above purposs by inveking prgewy provision under Bection
17 of the L,A, Act, 1884,

The Land Acguisition Cfficer will publish a coamposite
natification in Form No,3(C) of the K.L.A, Rules as requl red

in 8w Baction (1) of Sectiom 4 read with Sib Section {4) of
Section 17 of the L.A, Act,

COMMISSIORER

To

The District Collector, Tir i o Hrrdns
Copy t¢o the Special Tahsildar (LA)
Copy to Btock file of IR, C Beat,

Porvarded/y order

/v//

‘:’guper:tntemant .

t3/21 /11
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s n 99/11 aantygoionetla 7
16 1 99/12 momﬂ_@ 7.2
17 # 99/13 anaioda o’ 22
18 ! 99/14 aoEmaniol 195
" 1 99/15 BRNNIE].Ng8 38
120 " 39/16 aclmogmnd 415
121 1 99/ t7 KB oD’ a2
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122 1 9918 apanityudalond 1025
123 " 100/ t el BN g a2
124 n 100/2 mmlosiicl 7.1
125 il 100/3 myadamm’ &i
126 1 100/4 Bph’ 265
127 n 100/5 meaxtyelaroad a4
128 1 100/6 e 43
129 1 100/9 adlbosnfics 69
130 m 100/9 0300 IO 0000 11.15
131 n 10014 ucmoenion 14
132 n 100/ 15 aoaaicda e’ 47
133 n 101/2 aucisoanicf 875
134 n 10173 Begymoag.liae 76
135 n 10174 ayagoeiiall 1015
136 7 104/5 BRAQINOG3af8
137 i 1016 Womoaj.ies 10.2
138 n 1017 BOTD 1.3
139 1 161/ aeysofkonsolion 199
140 n 101/ sucilsoanficl 132
141 n 101/ £ aaaityuin.eoad 133
142 " oIl oAleny 5.4
143 1 11/12 ool 6.8
144 1 10113 a3a0oateel 55
145 n 101714 meaiiyaroad 8.85
146 n 101/15 asnamgaacdeniol 7.8
147 n 104/16 meanibyrieroad 30
148 n 101417 meadbydeiond a0
ug n 103/1 soaaaaiiol 204
150 n 103/2 anelloneyeon’ 5.5
151 n 103/2 asaihyuioda’ 55
152 n 103/3 BalADD 54
153 1 103/4 amsnitaydoafio’ 58
154 " 1035 akaaaceKd.lpg 124
155 Ll 103/6 a3.0008n3.0" 665
156 n 107 sictmaaniiol 3.7
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157 n 10%/3 A3aNeadaomm ey 7.25
158 n 103/9 apailacaficd [
158 n 103/10 o3aneodbmir. 6
160 H 10311 a3.nmmdhadina 37
161 " 10312 manfouosnliil 8.2
162 n 103/13 @000 36000’ 3.2
163 n 03/ 14 ey Elion 5.2
64 n 103/15 mackmoay o gan’ 635
65 i 103/18 6093003008 169 (
166 1 103/17 aciaposoliofl 34
167 n 103/18 mdavodeyal 12
168 " 103/ 19 D g{3a0mm3ea00 055
169 1 10471 aidimoalion 465
170 n 1042 afioenficf 745
171 n 104/3 adsldaaaciod 56
172 n 104/4 MOODAmANRORA0E S I 8.4
173 n L04/5 mafiovosdicl 675
oeyailaosiicl , mellmxagejes; ajomddmin.g, aidlmo
safill
174 n 104/6 34
(
175 1 104/7 AR SIEXI J” 1.85
176 n 104/ maymam.ies, eomieg.dse 104
77 n 104/9 deoavomy mesiyriesic’ 8.6
178 1 104/10 aommsaoaiiol 9
179 n 104/ 1t @y @laoanfiol 9
apuilasnial , ascllaoa)e e, ajunadibmiin.g, ads:
ahol
180 n 104712 18.15
181 n 104/13 mersn3fad 179
182 1 104/14 mecllwon]ayson’ 5.4
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183 n 104/15 FRAKDIG AN, (0 Mceh JaND” 6.4
184 n 104/17 mdaodazdl 6.05
185 M 10671 aganeed’ 4
186 f 10672 BT Noc J50m” 135
187 1 108/3 qpenauaosalicll 6
88 n 106/4 oflngeniececd 695
189 n 1065 alommyaos’ 74
190 n 106/6 meaiiywdmens 2075
191 n 106/7 E(aH0aTlods a0, macniinuio.acdd 1565
192 " 10673 B0t Thod 300, BENI0ET 1
193 il 106/9 mgaasEucosalicll 33.3
194 n 106/10 00lgoaoil 2275
195 n 106/ 11 ] i56
1968 1 10612 UOOoAsXD 1015
197 i 106/13 aeanityywo.aoad 10.65
198 n 106/14 22a0a00 a3 mime 8.6
1071
199 1 moenfirgodoveice 28
107/2
200 n ackmoaial 15
107/3
201 1 @aii3uin.anad 42
10714
202 n agananaoell gaiboaiiod 8.55
107/8
203 n anaftaoaiol 18
102/9
204 n el 115
197/10
205 n SMEUIUS amomT 8.25
10811
206 n adke wigagnd’ modd(dl sagee 708
107/12
207 " mosimoaniiofh 52
10713
208 n aRmmeoslial 118
209 1 101714 myeaeaizail 7.25
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107/ 15

210 L Soummgasudeniiall 15.6
107/16

n " alo glaeencdenicilgenned 2115
107/17

2112 1 aadlangiiall 106
107/18

213 L mdanodezal 18
110/1

214 1 H A0 §REmailge 945
11972

215 1 Gawlaosllcll, capoad enflail 19
110/3

bl n Seomnmwg 9
11074

217 1 maflaoenlion, naoedsalicdl 10.45
110f5

218 il Fe0momw] aja0nmcanaila 11,65
110/6

219 n aumaselll 8.l
11057

220 1" 030G J50 20(FHIaOodh JEND B.45
110/8

m " madaoaill, sadeoaiol 425
1109

222 n AR BRI 4.2
11010

223 n sdrosnfioll 78
11af11

224 1 dkaogoanud 1.1
110/12

225 1 Sxn 05 ]ROSEANE 145
1o/13

226 " Da0000EH0 gfJ @R DO 7

227 n 110114 DR PR 13.5

228 " 110715 @danees’ 7

229 " 110/16 aqumdaoenioll, exadlanaiion 4.7

230 " Ho/17 @aiaonoa0cd 48

FEN n 110/18 anqomosial 455

232 n 110/19 madaseniicd, quocosniion [X]

233 " 114/1 Mmoasan.Jlgg, apaaecaadaileg 153

234 n 1142 podoikkalas 3

235 n 114/3 asmumasnid 5.8

236 1 114f4 18.4

T'his s a digatatly signed Gazette.
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237 f 114/5 IRl IND 16.55
238 Ll 114/8 by BRaneadalles Eaucmils’ 45
239 n 1147 sudimosnfiodl, sewenaiol .25
240 1 1148 el g 3
241 n L14f9 REARIAD.JI89, RIS EANBnIwD 6.1
242 n 114/10 diamuony; avenanggisd 5.25
243 n a1 SR je0n” 45
244 n 11412 0angaoaial emgaroaiicdl 8.93
245 n 114/13 agsompaibonic.des 17.2
246 1 118/ 14 asonipabocksldlas 42
247 n 114/15 aurdaoslol, muocosaiol 127
248 1 1416 megmeeesoaiioll 45
249 1 114417 ajanaad’ eesnibyienad 205
250 1 114/13 algghapomiomy asmild 13
251 1 114719 Rydlmopasned manfiavoaiod 1145
252 n 114/20 masnihyed meise 1.1
253 n 114/21 aeenihyaeail 39
254 11 11542 AAIEALYHD [iX:7]
255 1 115/7 @dlgosniol a5
256 n 115/8 dleomom] meeniydesdid’ 176
X300, ROATHBOL, (DMK 103, &gl sadnomd
257 n 115/10 425
258 1 1511 ogatiloen wodkman 16
259 n 115/12 myailaosioll a7
260 " 115/13 ackosriif, Sadlecaiol 124
261 n 1514 qudtmenicll 62
sodlaneomitkda jeom”’ moongeaodail, Gy olay
262 1 15/15 a0 6.
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Autheenticity may be verified through https://compose.kerala.gov.in/




74
263 1 115/16 AMIBa 160m, Becknoajaganm’ 9.65
264 n 115/17 BRI} E JAMH IR 76
265 n 115/18 dkaomgacland aenead’ axiflamugmdLl [TR]
266 n 115{19 mRyalaosolol | adoanion 705
267 n 115/20 mganoosiiall 008
268 1 115¢21 3dnn0m 16.3
269 n 115/22 moslamomioalieg 43
270 n 115/23 BOTAE 119
27 1 115/23 sdflpisfioil 7.1
272 n 115/24 aasnityedasia’ momoyda 174
273 n 115/25 meanaxd.des ooadd o jeom” 63
274 " 115{26 ageneacinkaid T
275 11 124/8 DIAIE.AIlga 11.2
276 n 124/9 alliepnoncdmomd 118
277 n 124/10 ajabmdlaanbod 3.65
278 n 124711 eodfedlnaca, (Bo0q, Jamoadlma iz
279 1 124012 NoRIDEMalles 56
280 1" 124013 cpomyjanckd 565
281 n 124{14 ene1m3naddigg wieoad.lze 605
282 1 124115 adanodagdl 508
ag.naadeeenibyriaiood axdsaiiol o000’ alommianocd
W Wy

263 " 125/1 10,45
284 1 135/2 meaflzomiol oalvsld 845
285 | 1253 dieamom; moo.ngded 7.55
286 n 125/4 aloorngassniiall saqumeroaial A
287 il 125/5 mogafizosnlicl augailasoenil 7.4
288 1 125/6 mamitywimense 1265
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289 1 £25(7 @000 ag.nee0cl niboaiiolajes 202
290 L 125/8 mdandagdl a6
291 " 1259 aquadansnfion oyaflmosnfiol 118
292 n 125/10 a0 545
293 n 125/ 11 0 g3aanead’ aesnfhjrdanoa’ 5
294 n 125/12 flgsmams 7.97
295 " 125113 2300008 mahoiaddes 56
296 n 125/64 DaJ2MaA TLEEK 14.3
297 n 125/15 oyl 67
298 n £25/16 QDA LK kD 34
299 n 125/17 @i, agased 10
300 n 12513 BEAIRDIDE 205
301 n 125{19 meaihjdenniod 12
302 " 128/1 aolape ok mimoménliol 7.6
303 n 12872 moatiluodourl aodouilempan) asgiknoromean] 9.3
304 1 12813 wronatenicing 9.2
305 " 12074 amamoem.digs eemw.des 8.8
306 i 12845 Senmadaigs meadadey 1205
307 n 128/6 a3enaiageon’ apelioasaaon’ 535
308 1" 128/7 a3anenns350m, meabirioanacd 58
309 1 12878 Saffaioeofiol 159
310 1 128/9 mdimonga s aaiysdodd’ &5
an n 128/10 memyagasd 8.3
312 n 128/ 11 momasascd adgodinl 945
3 n 12812 FoNRDOWS 218
314 n 128/13 mneosfiol 34
315 " 12814 odflerosnfiol 62
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316 1t 13071 qus@osiail 15.1
317 n 130/2 Sl 10,75
318 n 13013 aigeXpimas 665
K35} 1 130/5 aamn ed oy 1625
320 1 [§0 afafoedld’ 8.2
321 n 130/8 & sDdallgg mBan.dles 6.45
322 n 130/9 DalDINA BN 4.35
323 " 130/10 memmlass, mesosiailnns .75
324 1 30711 diosadmnm wiasa]a0dl 445
325 1 30712 djeomadalles aajesedmond 4.2
326 1 130/13 aaeosialeoes 285
327 n 130/ 14 mjaciee eaxenil 8.45
328 n 130415 8e00R0E G BBy THENG 29
329 " £30/18 srimymab.dles agatmdadae 8.5
330 1 130117 aodomoaiaee Dol 615
(08Dl 18 SpATDBOHNDAS B0 tcimsosile

331 n 1321 274
332 1 132/2 5
an " 13213 aggualign 1
334 " 132/4 aquadanaioll adlesliol 104
335 bl 132/5 myooasvail 1.9
336 n 132/6 @oam atoaod Amad sloeyod 6.5
337 it 132/7 AN J6D, dtunetndld’ A
338 1 13218 aomhzanss, samadaldnimd 221
a3e 1 13219 ajunadaison’ paboaitaleg 64
340 n 132/10 soateayimomand 66
341 n 132/15 B0aI0MLHANLIIgE, sauackdmomd 63
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342 " 13216 MmO aimposdkaec 4.4
343 1 132/17 SoGMmHOKT @00 (ROGAMNIFman 58
344 n 132/13 3.6
345 n 132/19 wanmam el 9.4
346 n 132/20 055328532390 9.7
347 " 132/21 sodyailapo miman somd 2
348 n 132/22 eodpallopen qujeciowen gomsl 1765
349 n 132/23 exdgailanen mimen som(ud 1445
350 1 132724 aiatinailzp LoBmos.lgs woearm Bnam 89
351 i 132/25 EANDa/lEY oD EaTion 7.8
352 1 132/26 255000108 &3 Jmomad 47
153 1t 13371 mudasaiioll Sagaseniol 62
354 n 13312 aoaoenfiot a9
355 n 1333 Shaomiman 7.4
358 n 133/4 ailasaiol, mzaasmioanic 585
357 n 133/5 anfkifiponocd son gflasaaoud 28
358 n 133/6 8300 ja0n’ Bty @o.a0a 185
359 bt 133(7 ag=neado Ao’ mabyo.sond 8.05
360 n 1398 wloieoadles, esawK.llas 415
361 n 133/9 asmaileem, snoniinal momd 7.5
382 1 133710 aoam.dlpg 26
363 1" 133/11 (R{0aA 120 A00 345
384 " 133412 SRR RSB 33
msnthydo.aoadadigs , maaitrnmadia’ (reomm”
385 n 13313 545
AR oaeomdadigs , apanihwan.gic’ e’
380 n 133/12 59
367 1" 13315 ROSOXHD BRI 108
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78
368 n 133/16 alopmjeaodsniiall, auadaseniol 765
369 it 133/§7 aasnlhy o eom, @eanltigeso.eon 5.9
370 1 134/t aanflom)e 1600 ag.omadhining alfiwombiol 425
3N n 1342 @BTXNOGE]E0T 8g.necdhaalla 34
372 1 134/3 DHOACNKD ERNE A3aNHORCE JH0M 23
373 1 134/4 smaoaiodaflas , a3.000a" anodla 9.45
a74 n 134/5 wniowlstaies | ag.nand’ afla 49
375 n 134/6 oty neand, 83aneadanailae 16.55
176 n 134/7 ananfiycasic’ 94 f
377 n 134/R maenityroais’ 425
378 n 134/9 modenodegel 435
379 n 1351 muoBEree0md 7.75
380 n 1352 apaniiyrnaeond 6.7
381 n 1353 @0 e, aclaoesosd 13
382 1 135/4 aganenaell gasllmoayejeo’ 182
383 n 135{5 ajenoiailes evanomell 445
384 1 135/6 83.0080Nafl0 4
385 n 135{7 a3a00a010A] 505
388 n 135/8 mdamodagd! 36
387 n 135/9 Ol HEREd, eyRbmEd 8.1
ass 1 135/10 2300’ anganen, pavhooilod.\ge .05
389 n 135/ 11 soenmin@.Jdles, meajen;sd.lies 1005
390 " 135/12 aommzeafiol, canbosafiol) 10.85
391 1 135/13 aoallebynead araflag.ned’ 18,15
392 1 135/14 AN TR : 11,35
393 1 13515 DR © aloie 8.55
394 1 135/16 menilaoaifiof, coslaosaliol 95
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395 n 135/17 @amlaosnliol, musiiaosalial 1045
396 1 135/18 ANDRCDOR. PO 415
397 L 1361 magizeeo, adlaomond 8.355
398 1 136/2 QK3 om0l 74
399 " 136/1 RHaNEE, oo Rkllpe :
400 n 136/4 oganexdimenihyudeoad 116
40 n 13675 onﬂﬂ w_HOAA 28
402 1 136/6 ) Gl
403 1 136/7 8030a1501 1198, @0 gizmallpy 15
404 " 136758 qumdaceil menoosaliol 445
405 n 136/9 ol woa)eaon” 32
406 n 136/ 10 a3mimae, @esniijedaverse 114
saniaibganend’ aganascel] meabyraidl ag.nacell ey
407 n 136/11 woadiny @iyl nayod 945
408 " 136/12 anollanoe} o3, ag.n0acdhymim.a 132
409 1 136/17 srdimosollal, andlaoenlial 11.853
410 1 136118 aclmosoioi mexsleoafial 242
an " 136/19 eofiaizem woBasm 11.25
412 n 136/20 eomihganead’ 465
413 n 136/21 acimwosliof, sdlaralial 8.05
a1 1 136/22 mdanodeydl
415 1 13771 romdaoenfal «a0.0lmsoliail 735
416 bl 137/2 ol SeENE, @ANNIEdeR 8.05
| 417 n 13774 aadleoeniofl momganlm 13
418 n 13145 oo oad.les omyc.lge 4,25
419 1 137/6 qundasaficll @eaitansoiod 1.65
420 1 1397 maaAlg @)@ 150m Aeilassniol 13.05
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a " 1378 acflanzaadd, msoommnd 915
422 1 131713 andmpmuiimed, eonkeean 1.7
423 n 137/14 adloslall momyndim 8.65
424 n 137/16 ayncodl] manitydads 285
425 n 137/37 wrdlmm oz 51
426 " 137/18 mdanodezdl 565
427 " 131721 (oflaocimaa 33
428 1 138/ 1 mdeoodazdl 1.75
429 " 13875 wodenodegd 255
430 n 149/1 300003 SNE BRI 60 a5
43 1 14972 @3aDRA0EN A0 BOTUG NUER GO L4
432 1 1493 aloNjenjdmea miman 1265
433 n 14974 @danxvialige @naomel 103
434 gl 149/5 aellernga s a7s
435 1 143/6 TU3ERRRHEIge B(sITaTlad) o0’ 53
436 Al 149/7 ayamme® decmedy 23
437 n 149/8 ouodaseniiol epalaoscicl 485
438 1" 143/3 agyulaosaiall moaseficl at
438 n 149/10 mdacsalol agyoilansaliof 04
440 1 149/11 mumasaiiall muganoosich 24
aomdaceficll, eayoilassniall, mioenasd.des
441 n 149712 1506
442 1 149/13 auadeosnhichl, agywilaoaiiol 40
[ 443 " 164/7 aodaspummam, mesnimoodiana 26.4
444 1 164/21 20emxyal eoacd 0.02
445 n 164/22 S308amRnomd 495
446 n 165(1 mdamodezal "7
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447 1 165/2 adknog 8
448 Ll 165/3 HAITOAXE 15
449 1 165/5 ndanodegdl 405
450 n 165)7 DaldTom meRosdail 76
451 f 165/ 13 Saprea quegdlexid 5.3
452 n 16514 (RO 9.8
453 n 165/15 mdanodegal 95
454 1 169/ 4 ORI SHANOTHDH 147
455 il 169/5 maenfiagdajaom, serogded 12
456 n 17041 danodezdl 15
457 1 1704 2HEBNOETER | atsaRIR.fige 252

MORHMEN.TZs 81N3a10Mafles BNOIERES GRIAGHAN
458 n 17045 7.95
459 L 170/8 (R HAM0aa 86
460 n 17078 7.95
461 1 176/10 XA 14.4
462 n 170/11 mdanodegdl 56
463 n 19971 apyanddles @ioeos.dgs 12,1
464 11 199/2 alIBMoed soernmym® 1365
485 1 199/3 @nelmdafles odfioaine 135
466 n 199/4 mEedWailge aowadadles 6.3
467 " 199/5 mevaMadles asmad.es 1035
468 |l 199/6 aomrdalipe @eanthybo.sodd JLI5
469 n 199/7 B(aOloallps Epenth)dadadld’ 4.4 |
470 1 19978 TR FRHmImad 8.25
am n 199/9 asoagemomdeaniiol @il 3.6
472 n 199/10 melld a3aneed’ @eabnd 10,2
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473 " 199711 Sn1omaa Cllernan £6.
474 3| 199/12 eodgpoikmea soamwE 11.25
475 1 19913 codgdcmm palemay 122
478 1 254/9 @om3 10.5
477 1 29314 MIROIETE ERan330 56
ars gl 294/2 ool 04
479 1t 294/4 axDn 33

\

480 1 29415 mya3aced waknadd e diaad 295
481 1 294/6 08:0dl asdifl 23 )
482 n 294/7 a3 Ra1e00m 535
483 1 204/8 SeoaD] quaaus] estoar] maeosial 4.75
484 n 204/8 338 5.9
485 1 294/11 adldmomoaa; emosm moniona] 134
486 n 2094/17 sadlaodgag’ 1425
487 Ll 294/19 eifilanajaadi] 14.2
484 1 298/4 33800 Igp 593
489 n 298/5 @oRa 675
490 n 298/6 rodemodezd 045
491 il 298/7 avdapodegdl 11 )
492 1 298/8 BDEDeE exoiodioe 11.95
493 1 295/9 ROAMIHEY MBNYAI§ldles 13.2
484 il 299/ 10 3 R0IRg Roodgmd.dles 137
495 1 298/11 e apanioma 12.55
496 n 208/12 mdanodeydl 1.6
497 L 298/13 audapodegdl 145
498 n 298/ 14 SNOGOID.Tign 168
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et ellpe snodknonalaiiss @RcauimooHlmas GoReRal
eaaomd
499 1 209/7 19.1
500 n 2994 pasfiileny oo el 262
501 n 299/9 mdanodegdl 3
502 # 209110 mydapodezdl 06
503 n 299/11 DaAB (I 21.2
504 n 298/12 asxnas qugodmemna saeoad 17.6
505 " 323/3 sadidlonadan dknemoaas’ mathom’ 6.8
506 n 323/5 poocdw sckwesmn’ 59
507 n 3236 audemodeydl 2.55
508 n 32347 _ mudmoduwa’ 1.7
509 1 323/8 st 12.45
510 n 323/9 dhkaoadan Lid
51 1 323f1a mdansdagdl 60.7
4734.628

ERMIFIMDo
2008- 98! een@p HOOIVDG CafldTms MoreHm WS (AN MEINIHID GlegHmMages eaodaeosalion

OWOQOSTUoE,
allepey” - @rwiiegdano
DlRIUDWaZRocdacnaion #nakegdaon aficoigflon ensluoegesies alaies
(#a Mo eﬂ‘;"‘ﬁw W{i:m QU3 BS2ATULET] Bal@ nﬂwmnfa;‘g?o (fﬂfé@
1 12 | 66/ anidlanoenflaf 6.90
2 12 | 66/2 BIREID 4.00
3 12 | 66/3 aowalon 5.20
4 12 | 66/4 @ILIQIR 9.10
5 12 | 66/6 afigoa 17.50
6 12 | 6677 [riolds ol (e PRI} 1] 14.05
7 12 | 66/8 aftvaimatnmdmod 11.30
8 12 | 66/ EAIONEJDID 14.20
9 12 | 66/10 MB@EBIIO" 12.30
1 12 | e6/11 DI ROETUO E: 3OO A 12.90
1 12 | 1411 aauangenisl eeaa 5.95
12 12 | 14172 SN 6.40
3 12 | 1413 AlIRE20R]E.f188 7.30
M 12 | 14174 nBoasywel 10,25
15 12 | 1415 anmgesamdmood 570
16 12 | 1416 ~logoasii @rm 300
17 12 | 1ay7 oMY 2.45
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Authenticity may be verified through hitps://compose.kerala.gov.in/




- 156 -

Provsare P10 /51,_

84

B 12 | 1418 AITDMORIS0 13.30
10 12 | 141m QIdquzesunmogd 6.75
20 12 | tai0 nlogllomg 3.00
21 12 | 14/ afliwlenen.lpp 5.85
22 12 | 1102 memingd oafkd’ 3.70
23 12 | men TUEEID 2D 2.30
24 12 | 14272 MDY 4.85
25 12 | 1423 ayiTmrdmomd 24.25
26 12 | 14244 BNDnIIRI 2l brnod 9.80
27 12 | 1425 aswaflepe 8.40
28 12 | 42 afleoenaslawn 6.15
29 12 | 142 Qagia 7.05
30 12 | 142/8 munoiamuod’ 17.60
31 2 | 142m diadlounauad 6.55
3z 12 | 120 o&2g0d], el 15.80
a3 12 142/1 0.65
34 12 | 142/12 10036351 @wa 9.40
35 12 | 142/13 Mugd3adamd 9.60
36 12 | 14204 Britaromind 8.05
37 12 | 14206 quoadlimilaaa 10.10
38 12 | 142p7 qu3EaaTEe I 9.65
39 12 | 14321 cusaesaum «flgp 5.2
40 12 | 1432 ERAIENz5 B llpp 5.7
a1 12 | 14353 @onQIR 4.55
42 12 | 143/4 @03 almdalen 7.90
43 2 | 1435 Tugésgaoead 5.40
44 12 | 143/6 swoaflosad 4.3
45 12 | 14377 MDD 13.4
46 12 | 143/8 rodgpaiad 306
47 12 ] 143m uoalieilapa 7.3
48 12 | 143512 R 3gR0 " 3.6
49 12 | 14313 ofigpoad 55
50 12 | 1445 cruefloéngaad 1.0
51 12 | 144/5 & 36T 425
52 12 | 144/6 aaenafleRa 35
53 12§ 144/7 FU2én 30001199 2.45
54 12 144/8 MUY 245
55 12 | 134/ oo e ot 53
56 12 | taam0 efle: 3.05
57 12 | 1Mam rueeIgiciesn 29
58 12 | 144012 mueegdlaileea 6.7
59 12 | 144713 asam 36
60 12 | 144714 By @ mowmd 41
51 12 | 144015 ooyt 4.4
62 12 | 144416 a0 gflapan 0.8
63 12 | 155s2 1.4
64 12 | 155/3 enas], @l 1.00
&5 12 [ 155/4 SPINIE DI 6.7
66 12 | 155/5 (TR 107
67 12 | 155/6 amdaflmondd 9.8
68 12 | 15547 EAwed 107
60 i2 | 15578 Ul 0.8
70 12 | 15559 @®IEQD 10.2
71 12 | 155/10 5.4
72 12 | 15741 (aIBD0um 4.3
73 12 15772 QG aHOIED 5.5
74 12 | 15773 oragidlmam 7.75
75 12 | 1574 auayEa 4.7
76 2| BIs UROMMS 5.35

This is a digitally signed Gazette.

Authenticity may be verified through hitps://compose kerala.gov.in/
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7 12 | 157/8 4.6
78 12 | i57m 5.2
79 12 157/10 [t]ei>Tep) 9.0
80 12 | 15711 4.1
81 12 | 1580 aadlcunmond 37
a2 12 | 15872 mouoiloxn 6.1
83 12 | 158/3 U3(rUaEmy @R 7.5
84 12 | 158/4 aafim® 10.9
85 12 | 158/5 @2~210103 5.5
86 12 | 15806 Ehrilaimuad 4.2
87 12 | 158/8 O 2B I8 &R 6.8
88 12 | isam @RI 2.2
89 2 | Basao dlauoe.ead 4.6
90 12 | 1s8/m @oeRW 6.3
9i 12 | 15802 qUIETIAGTEHRCYE 4.5
9z 12 | 158013 e auels 3aodl 7
93 12 | 158/14 TUJgAcRMB 7.0
94 12 | 16401 goaile 5.0
95 12 | 16472 algedf E0al 10.3
96 12 164/5 omsEIa 10.2
97 12 | 164s6 Erttleh) 7.5
98 12 | 164/8 Saldman 4.9
9g 12 | 164/ inscl(c) 7.1
100 12 { 164210 a3t @ 5.5
101 12 | 16am atenmoesil 9.1
102 12 1164012 Alwedss 7.8
103 12 16413 [r.la-ie}r o] 8.5
104 12 | 16414 fReln 5.3
105 12 | 172 B3GR 7.2
106 2§ 1722 slge dla el 6.8
107 2 | 1724 rouflox 5.1
108 12 | 172/4 R 4.8
109 12 | 17255 MSEIRR 2.05
e 12 | W26 mugdlel 3.5
11 12 | w2p eafliea 5.05
12 12 | 7278 Hogdlead 7.2
n3 12 | 72 & g 10.9
14 12 | 17210 afleissmicaligs 10.15
115 12| 172m plas dloaaood 5.4
116 12 | w2n2 BB flEn 9.6
17 12 17243 auoallioit 3.15
18 12 | 172014 muoafles] 2.60
ns 12| 1re afluasernasi 5.80
120 12| 177/4 3508 14.45
121 2| 17s T’ 3.70
122 12 | s @RDDR 5.10
123 12 | 21303 TOIR( 4,30
124 12 | e (alTOCOR 4.10
125 12| 77e augeemad 5.10
126 12 | 177710 URDMHBMR 4.70
127 12 {177m allcasaioasd] 5.20
128 12 | 17702 B 320@] 3.00
129 12 | 20811 dleflate3a0@ 7.20
130 12 | 20872 emuoaad 8.80
131 12 | 208/3 BN BTV 4.50
132 12 | 208/4 (aIRO& R 1..50
133 12 | 208/ auem 5.20
134 12 | 208/7 qugwda 6.20
135 12 | 208/ milauodannd 10.25

This is a digitally signed Gazette.

Authenticity may be verified through https://compose kerala.gov.in/
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136 12 | 208/il STH OSN35 b 13.35
137 12 | 20813 wWlauxmmad 3.90
138 12 | 208714 afltglermad 14.30
139 12 | 208715 foam 6.10
140 12 | 208016 Rl 12.40
141 2 | 2094 dleflfengaod 8,00
142 12 | 2092 (sJTUM &0 6.00
143 12 | 2003 rugwaaens] 3.60
144 12 | 209/4 alinggodselt 3.70
145 2| 209/5 wloaomad 7.20
146 12 | 209/6 Uil 7.20
147 12 | 2097 edlawil 1.60
148 12 | 209/8 allgaaigmad 19.00
149 12 | 2000 (a8 5.80
150 12 | 209/10 4.60
151 12 | 20912 At 3.50
152 12 | 20943 amgedramad 7.10
153 12 | 208114 e 8.50
154 C 12 | 209p5 aflgga asmod 6.00
155 12 | 20916 QHIVIOUE 12.30
156 12 | 20917 o' EnEal 4.40
157 12 | 20918 BIIENIn20KD 3.73
158 12 | 23011 TUzégadnm 6.40
159 12 | 23072 rosdwdiciad 6.80
160 12 | 23043 OOl emmaD 6.30
161 12 | 23044 coflgnaed 21.60
152 12 | 2305 TULo&RD 6.10
163 2 | 230/ adlalommad 7.80
164 12 | 2307 emoaaerit 9.50
165 12 | 230/ Mgn03ener” 5.90
166 12 | 230/9 2BaRE! 9,00
167 12 | 230410 T8, S@IEM 4.30
168 12 | 230M algnenld3206] 3.40
185 2 | 230M12 (aiEocucht 4.20
170 12 | 23013 ‘OMIEnEad 5.20
171 12 | 230/14 Sje2ltmm 22.60
172 12 | 230415 {alTUMN 303D 17,30
173 12 | 23016 mfimoe,3396] 1.20
174 12 | 230/17 (alM& 223 470
175 12 | 230018 7.10
176 | 2571 UZngAIBNY 360
177 12 | 257/3 M@ T i@ a 17.20
178 12 ] 257/4 aaavel 3.06
179 12| 2575 RO (adTOOE 8.20
180 12 257/8 @IEG 7.80
181 12 | 257710 M3angegy’ 25.75
182 12 | 257m MIEITEMB 7.80
183 12 | 25702 A lBEOURIR &R0 £.10
184 12 25713 20100 13.20
185 12 | 257714 28nD6RE] 4.70
186 12 | 2581 PN P Tcr¥ele st ] 17,10
187 12 | 258/3 urugaas] 6.50
188 12 | 258/4 mED 6.45
189 12 | 258/ alEngoaudt 6.70
190 12 | 258/6 @Iy el(BaB 6.30
191 12 | 25817 Bomren@nd 6.70
192 12 | 25878 MVZMIA0B0E 4.00
193 12 | 258/9 mmg.maanﬂgg 2.00
194 12 | 26711 crumrodkl 7.40
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Authenticity may be verified through hitps://compose kerala.gov.in/
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195 12 | 2672 wjraetesall 1.30
196 12 | 2673 A3RHIA0@] 8.20
197 12 | 267/4 RIS 300 230
198 12 | 267/ muDesTuCdlCU 2.80
199 12 | 2678 @owoesnd] 15.20
200 12 | 267177 e 9.50
201 12 | 267/ @2%aNmas 5.71
202 12 267/9 [xjeirlep] 3.00
203 12 | 267/10 O D@0l 522
204 12 | 267m BOAIRMJANE] 6.30
205 12 | 26712 eruenl] 10.50
206 12 | 267/13 allwjor@md 4.80
207 12 | 267014 @O 22.40
208 12 | 267715 [JaZ3:Tle1le] 490
209 12 | 267116 5.30
210 12 2y GUBDEmB.QQDfﬂ 3.80
2u 12 | 26718 afllorant 3.60
212 12 | 267719 rﬂgoﬂ. allgoo 140
213 12 | 2685 efles 15.30
214 12 | 26872 ea2enll 3.30
215 12 | 26873 mgﬁcﬂnﬂgg 8.70
216 12 | 268/4 Tuoeenicdlcumd 2.80
217 i2 | 268/5 an@lmsmoload 14.20
218 12 | 268/6 (5 0BEDAL 14.60
219 2 | 268/7 TudesTUCEICU 4.40 .
220 12 | 268/8 aauganil 3.10 -
221 12 | 268/9 TuoesUcalaUOd 5.60
222 12 | 268/10 efleinenafl 12.80
223 12 ] 268/ muoiodglad 5.10
224 12 | 268/12 @asenall 14.80
225 2 | 26813 @adenall 2.20
226 12 27111 MRl 17.20
227 12 2732 mmgm 2.80
228 12 | 212 8alpida 2.60
229 12 | 271/ Qiltajor@ad 1150
230 12 2715 wmoasaan 15.00
231 12 | 2716 lwemmowd 6.30
232 12 | 2nm (Blwed 6.30
233 12 | 2718 oa. allemnmilas 18.20
234 12 | 2nm RNl BT 12.80
235 12 | 27100 aflBefru@al 6.80
236 12 | 2n worn 8.30
237 12 | znn2 aumrodiad] 4.90
238 12 | 27143 MIIREELIBMD 4.60
239 12 27114 wRrIm 6.30
240 12 | 271715 rildlen 8.70
241 12 | 271116 TU DofnICSiaIR 2.90
242 12 | 27117 !mYElEnIgldm 9.90
243 12 | 27118 (&1gyand 3.80
244 12 | 29811 @OWIB 2 G 4.40
245 12 | 2987/2 (n2B0@nOfR 4.35
246 12 | 298/3 @ORIQIE 5.30
247 12 | 298/4 @B 35
248 12 | 298/5 afleraandteod] 2.80
249 2 | 298/6 Da2i0E BN 2.60
250 12 | 2987 mugeemod 2.55
251 12 | 208/8 o DabrIGslcued 6.75
252 12 | 298/9 flmoesruead 4.00
253 12 | 298/10 oafmelsy” 1.00
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254 12 | 298/11 wWweadnswd 2.60
255 12 | 298012 Rl 12.40
256 12 | 298113 sTuO6nI3 23.60
257 12 | 2084 altnoaiofl 10.00
258 12 | 29815 RAULIHIAIE] 13.20
259 12 | 3010 2Tmoosni@od 5.60
260 12 | 3012 quaflegaod 13.60
261 12 | 3013 afimaeissdl 6.2
262 12 | 30174 BOUMD 22
263 12 | 305 E20aDTIRNTY 2.60
264 12 | 3016 @IWIS e 4.80
265 12 | 3017 D&0g)0ad], .00
266 12 | 3018 TUYé3ADPM 14.40
267 12 30179 [_nJG'DﬂD&&QO(ﬂ 5.60
268 12 | 3010 RS 2.40
269 12 | 30UH RI@D 23.80
270 12 | 30112 ounasalall 6.60
271 12 | 30113 allgpaelastd) 5.80
272 12 | 30114 /T ERJIBE 5.90 )
273 12 | 30115 {ITUM&IADE! 1.30
274 12 | amne & JsTomad 9.40
275 12 | 3017 BDaIIRIBH BN 2.80
276 12 | 312/4 va@lwen 0.10
277 t2 | 3631 @Rotnile: .00
278 12 | 38372 emosnilmad 3.06
279 12 | 36373 Semrngeissdomn 1.80
280 12 | 36374 Semmgelayddloa 10.60
281 12 | 363/5 angemmgelas ] 17.50
282 12 | 3835 ROOMERZAIE! .20
283 12 | 3637 (e 6r°00d 5.60
284 12 | 363/8 momal 2.95
285 12 | 363/9 Tu3Em 10.80
286 12 | 363/10 S&ogloafl, 6.00
287 12 | 3sam qugadler 1150
288 12 | 363412 MUFWIMBTR 12.50
289 12 | 363/13 AAMIER 3.20
299 12 | 363014 ATOMIBE 16.00
201 12 | 363/15 nodioa 40.00
292 i2 | 364n (laneniond 15.30
293 12 | 36472 et llps 12.90
294 12 | 36473 BOSH WS 9.40
295 12 | 364/4 B2 DT 5,30
206 12 | 38455 cROABHIT0E] 5.10
297 12 | 364ss @l erroad 5.70
298 12 | 36477 LI 4.10
299 12 | 364/8 rorfleudl 330
300 12 | 364/9 aflgzargasaat 5.10
301 12 1 364710 MUHBEET 15.80
302 12 | 364/ ﬂﬂ.uaa 5.85
303 12 | 384/12 wloemend 7.75
304 12 | 364413 @R 9.20
305 12 36414 Trugeeld kT 9.20
306 12 | 364/15 s10gdfley 13.00
307 12 | 364716 @rilg)nd 14.00
308 12 | 364n7 @ 4.20
309 12 | 364718 BOAEM 160
310 12 6841 Liasl:= oo 9.30
311 12 | 3662 aasfdlorm 8.90
312 12 | 368/3 aEID 175

This is a digitally signed Gazette.
Authenticity may be verified through htips://compose kerala.gov.in/
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313 12 | 268/4 muonligpflox B.63
314 12 | 368/5 EIwond 5.75
315 12 | 368/6 anoallmonm 5.30
316 12 | 3s8/7 mogflew! 3.85
37 1 | 368/8 aoglraond 2.90
318 12 | 3688 &sttmadlpn 8.15
319 12 | 368/1 MU3&320RM 12.70
320 2 | 36842 aoqpad 4.70
321 12 | 368/13 pftaedommomad 7.70
322 12 | 368514 odleariodmomd 3.50
323 12 | 368/15 @atcuad 10.50
324 12 | 37511 ruaseElund 0.30
325 12 | 373/2 murdwicual 2.30
326 12 | 375/3 gruelgangsl 5.90
327 12 | 375/4 gowallwa 2.35
328 12 | 37577 oacdicoad 9.80
329 12 | 375m @29 20w 495
330 12 a15/12 [atH eIl 6.75
331 12 | 375713 geemad 275
332 12 | 375/14 Q693N oeIDEMT 0.80
333 12 a75/18 [r-lslyiilss ] 3.20
334 12 | 375019 crugenmed 4.60
335 12 | 375720 ugenauf] 4.20
336 12 | 375722 B8:029 830261 8.50
337 12 3840 mggm)e.aarxﬁ 30.840
338 12 | 38402 wlairend 2,10
339 12 | 384/3 sasiaafiaf 4.80
340 12 | 384/4 mIDSIWT 2.85
34 12 | 3845 al203E0331 mox 3.02
342 12 | 384/6 egemrnaiesidloxn 165
343 12 38477 omg{m 1.60
344 12 | 3sa/m eqeifies 170
345 12 38479 & 2.10
346 12 | 384/11 wEEAD 10.70
347 12 | 3sanz nodlangs 6.35
348 12 1 38407 gowaitdflgs 6.50
349 12 | 42551 qdanad alg0oEaloes” 17.50
350 12 | 42522 Qﬂﬂﬂfﬁnﬂ@ﬁ 12.80
351 12 | 42513 ADEOHUM 6.80
352 12 | 425/a allleredmoond 4.60
353 12 | 42575 aflcgler@M@Moapad 230
354 12 | 42546 sanmlon 4.00
355 12 | 4257 2DEmud 10.70
356 12 | 42558 8e.0flmoezatednirod 12,50
357 12 | 4250 BQILI@IWE Mowd 12.50
358 12 | 425/10 dasmoldmowd 17.60
359 12 425711 RIAHIL 640
360 12 | 42512 ainaquzesalad.fles 9.50
361 12 | 42503 iwenddlps, eradadlss 8.80
362 12 | 42504 oMl 83.80
363 12 | 425015 quenid 1.50
364 B2 ] 42671 (aMTUEM &3 30@! 13.00
365 12 | 42612 aegked@nood 0.60
366 12 | 42613 AWJTVZHMBMOCE 6.50
3s7 12 | 42674 q@lelwn 8.80
368 12 | 42655 Ral@FAXAEIOE Sy e 6.50
369 12 | 426/6 B0l B HEMB DO 0.80
370 12 | 42657 gowumazglmiowd 12,00
371 12 | 426/8 @2Egm, QIroal 5.60

This is a digitally signed Gazetie.
Authenticity may be verified through https://compose kerala gov.an/
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372 12 | 426/ ncxﬁggﬂ. 800m 6.00
373 12 | 426110 RBRM Ba.Ig313Mmwemnd 0.80
374 12 | 426/ B0l aupizanst 4.40
375 2 | 42812 wod! aflesenagi 8.80
376 12 | 426/13 SalXHMm 13.20
377 12 { 426014 noaoiioa 9.00
378 12 | 42818 axwn 16.00
379 12 | 426016 apdld 12.40
380 12 | 42617 Al 12.40
381 12 | 42818 wloisenead 8.50
382 12 | 42519 aogamaund 29.20
383 1z | a33n QDam 32.00
384 12 | 4332 sodpallana 5.60
385 12 { 43373 eQIDWIW@ Moo 7.40
388 12 | 43374 wlueera mowd 5.91
387 12 | 433/ gdlezasecimomd 27.20
388 12 | 4338 iodlwm 10.10
389 12 | 4337 quzeTURad 4.80
390 12 { 43372 altamon@.lles 5.20
39t 12 | 4339 edloednood 40,40
392 12 | 433n0 Salgiidafins 0.60
393 12 | 4340 @zaJimoinddmogd 0.60
394 12 | 4342 Momlae.ud ILBO
385 12 | 43453 fArnmwn 4.60
396 12 | 43474 alagfl 11.70
397 12 | a3 nodlxn 4.60
398 12 | 4348 Sapla 2.60
399 12 | 4347 19.20
400 12 | 434/8 RWaIemmomad 9.40
401 12 | 434/9 smg.;astﬁn.ﬂgg 4.70
402 12 | 434710 SARMIE IV DRIRBMOIDE 13.70
403 2 | 434m wlnemmoasd 23.40
404 12 | 434/2 @I 60D 11.60
405 12 | 434/13 @RI 50 6.60
406 12 ] 4350 MW HH BNl 3.50
407 12 | 4352 @aseral] 16.00
408 2 | 435 naodep 6.20
409 12 | 43504 muzaofl 16.00
410 12 | 4355 63230 Jleg 4.50
4n 12 | 43556 (Blaoflmwa 120
412 12 | 4357 3510 o>2r Y 2.20
a3 12 | 435/8 @D TGS 5.20
414 12 | 43589 v1oElom 2100
415 12 | 435710 ERIKTVONB T 2w
416 12 | a3sm MIEEEBROOwE 4.60
417 12 | a35/12 ma2@ial.fles 5.80
418 12 | 435113 eam.ips 4.40
419 12 | 476N @ogem, quaefi@i 11.60
420 12 | 47672 @228 tmaJlas 15.70
421 12 | 47673 (at3Oum]] 40.80
422 12 | 47674 erefms” 18.30
423 12 | a76/5 [eNTEa =N ol WY T 14.80
424 12 | 476/6 eIl m 11.80
425 12 | 47647 aiglm 3.20
426 12 | 4764 eainigangg] @y aro@) 12.30
427 12 | a76m (nIBIO@BMODHE 150
428 12 47610 9.60
429 122 | ar6m 29 3.0mmmocd 0.80
430 12 | 476/12 170

This 1s a digitaliy signed Gazette.
Authenticity may be venfied through https://compose kerala.gov.in/
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431 12 | 47701 wRmop] 39.40
4312 12 | 47772 ED(MLEMDE 7.90
431 12 | 477/3 ofl@im 38,50
434 12 | a77/a awiafimel.dps 19.30
435 12 | 47775 WEER.pn 13.60
436 12 | 47746 usaIeHemalign £.40
437 12 | 47777 IR 0.60
438 12 | 477/8 @OSRI0KT 8.60
439 2 {477 STUD6TIZ 15.35
440 12 | 477/10 e gnoesd] GRMMe 17.25
441 2 | 477/m @Re5MHmoqad 6.30
442 12 | 48041 320008 9.00
443 12 | asep2 g& 3208 4.40
444 12 | a80/3 g gaaad 8.20
445 12 | 48074 @R £.80
446 12 | 48055 .10
447 12 | 480/6 alfmad 140
448 12 | 48077 jableteloplecTydl] 0.20
449 12 | 480/8 0.40
450 12 | 480/ al(am® 6.40
451 12 | 480/1C eaflgamdmonnd 12.30
452 12 | 480/m GHOABERX 0.50
453 12 | 480/12 0859 OB 0.50
454 12 | 48013 @arusnil 1.50
455 12 | a80/14 ru3e:3206@monad 7.80
456 12 | 48055 110
457 12 | 48016 @onaicumd 140
458 12 | 480017

459 12 | 480718 aflels srood 1L40
460 12 | a80n9 amggrasd 6.40
461 L | asn DB 7.00
462 12 | 4812 0.50
463 12 | 4813 ela'd]l ez 0.60
464 12 | 48174 BaoeEnnll 2.50
465 12 | a8155 TUmREETD 5.40
466 12 | 48196 2GNRGIED0 6.10
467 12 | 48117 @RgEn35m 0.40
468 12 | 4818 wildl@m 0.30
469 12 | 4810 (@lwoad 7.50
470 12 | 48t/10 o&D 2.40
471 12 | as/m TUBXDIBER 0.30
472 2 | 48112 ofl.rugengaonad 3.65
473 © | 48113 SaHderafl 12.00
474 12 | a81/i4 (Sl 5.20
475 12 | 481415 esgosndausnm 4.80
476 12 | 48116 2MeeAsI 3.80
4 12 | 481717 @B 0.30
478 12 | 481718 ®alpim 3.35
479 12 | 4821 D62gJIMIBIQEMAR 4.50
480 12 | 48272 gnaJimonmdnowad 180
481 2 | 482/3 odlewn LBO
482 12 | 482/4 REILEBAORWA 6.20
483 12 | 4825 mo@x 15.60
484 12 [ 482/6 Flatec)Ictiollse] 2.80
485 12 | aszp B s quASMMIM 3.60
486 12 | 482/8 Mu36:200000 4.80
487 12 | a82/9 ainud 8.70
488 12 | 482710 Mo EhI@zaN03 23.50
484 12 | 482/11 fltgler@M@Mocyd 6.20

This is a digitally sighed Gazette.
Authenticity may be verified through hitps://compose kerala.gov.in/
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490 R | 482/12 wEEnEMMIwd s.20
491 12 | 482/13 Sasmod runommad 186
492 iz | 48204 aflsa al(mad 7.50
493 12 | 482015 qurugaoi 5.60
494 12 | 482/16 (PO &322k 7.90
495 12 | 483n m& gl mosad 3.30
496 12 | 28372 allaf ¢skpyerud 4.50
497 12 | 48373 wend 1.80
498 12 | 4834 Eyatfemad 3.80
499 12 | 48375 B.CO
500 12 | 483/6 dwand 2.80
501 1 | 483z £3200.llp8 3.20
502 12 | 483/8 aoman 5.30
503 12 | 483/9 al203eniflam 1.00
504 2 | 48310 (B 4.90
505 12 | 483m GBREW@ISN 0,50
O D UMM a)D0 CBIBaleOAM IRl @®¥a6lse AllegieIdag
oddllaim alloude
eped Afloldepe (fanBsd )
enB U 47.34628
@WMSO
506 12 | 483512 7.60
507 12 | 483713 @lwead 1.40
508 12 | 483n4 gURG 12.80
509 12 | 483715 (Fwed.es 5.80
510 12 | 48376 aadlasmomn maod 660

@DUNMD a0 CIDalEOMMD & yHenInd-Dagd

cauQoendE

(@2 | qudeqy | cayes | allmaidepe Aflegyed

Mo. Mo Mo. (@)
1 18/5 20 39.8 | 920U BT MAHOID &)Go
2 30/6 20 24.1 | 9a1001® SO MBHOIR diGo
3 241 20 26.45 f210)L® SOT am@m Lo
4 27213 20 325 | 92100 8@ MAHHID &80
5 284/5 20 23.55 | ©2100U 86 @ md8030 &)go
6 34172 20 16.2 | 9.2100UQ 86T MBHOIB &h)Go
7| 39611 20 10.92 | SOOI 8610 MBI &80

This s a digitally signed Gazette.
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8| 414113 20 54 | @20UD 660 MBSHID dhygo
9 470/6 20 15.8 | 90U 40T A 8023 &)8o
10 509/3 20 115 | eaU 800 RSO} &)go
11 625/2 20 31.25 | @.a10;01@ S6@ MBI} B)go
12 548/10 20 545 | ©.210)0UEQ) 86@H MIBHID db)Go
13| 548/26 20 9.05 | 910U 8e@d quAdHID )G
14 666 20 205.89 02J0 LI ST 801DOWo
15 7226 20 52.25 | ©10UW HOEG MudH6 0 dh)go
16 25 21 88.40 o880 KOIDW®o
17 66/7 21 40.50 3[SIsPLL KODR®o
18 288 21 16.80 0883 261DR®o
19 289 21 11.30 08820 201DRWo
20 318 21 18.05 28820 RODWP®o
21 319 21 20.55 088273 KODWWo
22 329 21 15.90 08820 KEDRWo
23 330 21 21.65 08820 KLDWo
24 343 21 23.60 0882 R012RWo
25 344 24 19.30 98820 20DWR®o
26 348 21 15.40 0880 REDWRWDo
27 350 21 28.60 08820 KOODR®o
28 358 21 21.30 08820 2LDWR®o
29 359 21 16.80 08820 2e1DWR®o
30 362 21 30.90 0880 20120 ®o
31 541 21 15.70 08820 2L120Wo
32 542 21 13.20 0883%

This is a digitally signed Gazette,

Authenticity may be verified through hitps://compose kerala.gov.in/
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33 596 21 11.55 08820 RADWWo
M4 597 21 17.30 28897 RLIDRWo
35 604 21 22.80 9882 RODW®o
36 605 21 13.80 1313, 3pL0) RDWWo
37 606 21 12.80 pegd KADRWWo
38 643 21 25,60 0882 RDAWo
39 644 21 2375 088 KLDRWo
40 663 21 27 .60 1315, 5P KOIDWWo
41 664 21 24.10 28807 2OIDWRWWo
42 665 21 17.00 [3]3)31904 RODW®o
43 672 21 14.20 882 KEDWWo
44 693 21 10.60 9155930 REDRWo
45 728/1 21 220.10 08823 oM@ @
46 728/3 21| 52835 o880 Mm@
47 728/4 21 66.40 (315530 oM@ U
BrMaUTWe

2008 92 CHBG 0NBAUNM OHIAOMS MoRBHE MWA (o Idhd®o MEPIIOIHE W

@1R;QUMNMa B0 CIDaCOMM &5a e aflegizles) awdQIemide

@) UMM al)®o edhIBalcOMb-ae a.zsgmmmﬁ' n.ﬂcg;']em

oglidomsengos allaioe
(BOMo c6QJOd6Y o'lnuﬂr)b:cg Mﬁww nﬂﬂ(u‘;rg'l(;b)@o
1 22 21/13 MRBHID &G0 60.8
2 22 a1/1 MBSO &)Go 33.3
3 22 45/10 MAHNID dh)Bo 7.25
4 22 53/13 MRH0IB B0 18.6
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5 22 68/13 MR BB d)go 10

6 22 79/9 LD db)Bo 56.8
7 22 119/2 MBdEOID dh)Bo 37.8
8 22 149/17 MDD dh)Bo 36

9 22 156/2 MBHOID dh}Bo 304
10 22 123 mdH6ID dh}go 26.074
11 22 183/11 MdHO D &80 31.3
12 22 208 MdHO DD H}Bo 10.76
13 22 318/1 TURSRIID dh}Bo 27.1
14 22 343/5 MRHEID dh)Bo 35.2
15 22 347/7 MBDOID dh)Bo 39.9
16 22 358/1 MO I dh)Go 45.6
17 22 362/12 mAH6ID dh)Go 5.4
18 22 384/5 MRS OD dh)Go 21.8
19 2 389/13 MBEOID dgo 7.7
20 22 42372 M0 2D &Go 7.9
21 22 442/2 MRS DB dh)Bo 19.2
22 22 466/8 MDD 8o 8.7
23 22 483/2 RSB &G0 55
24 22 491/2 M0 OD dh)8o 213
25 22 497/16 RSO IG &80 13.1
26 22 503 MRH6 D dh)go 57
27 22 551/10 MM &h)Go 18.2
28 22 562 cmos 15.01
29 22 564 emds 25.5
30 22 644/1 cmdS 75.5
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31 22 688/12 M 6633 dgo 306
32 22 737/2 MR} dhGBo 30.2
33 22 743/14 MAHOID dh)@Bo 8.15
34 22 759/14 MRS &G0 69.25
@ UMMM A DB &gy las &)So MR nﬂcga’iam
waQeuIE 10} Nodallat® dJalo
ad oflmd el
(Ba Mo eelwas mudlo B L@idego
(Qnlrd S0d)
1 oML @ €08y
2 mm‘ldms‘; 9.67994
@28 - O 1Mo
m’]cgai‘ - alSo
) cenoae) e -
(& R MOSYH | N o demo(Ares) mlarnleel @rcumun
Moy mauod MU

1 2 2 46.8 agOCMIDBE CmIS

2 54 8.69 emos

3 85 94 sy no. 1380/8-3 — 1 1o

3
4 108 34 sy no. 1400,1404, 1412/A-B, 1413/8 -
mlalo

5 22 34.64 &80

6 4 23 2.19 emds

7 7 1 6.3 dhj8o

8 g 1 27.89 emos

g 21 23 emds

10 g 51 4.73 emdOs

11 1 13.78 emIs

12 11 % 21.48 NAOID dgo

13 12 5 1.29 mlelo
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14 20 0.33 mlelo
15 16 106 20.54 &)@o
16 17 102 79.43 mdeasd emod
17 18 80 1.82 cmds
18 77 0.63 coDs
19 20 126 10.8 )80
20 22 117 21.41 & )80
21 222 023 cmos
22 91 29.55 cods
23 177 1 cods
24 25 178 1.75 cmds
25 209 0.7 cmOs
26 210 28.63 e
27 85 2.4 cmos
28 29 90 0.87 comIs
29 88 135 &)8o
30 30 43 5.66 cms
31 33 8 27.24 dhlgo
32 25 0.82 camOS
33 34 78 1.7 cmOS
34 81 0.72 oS
35 35 104 4483 cmIS
36 36 29 30.75 emIs
37 37 58 4.9 emos
38 27 12.63 & )80
39 16 10.22
sy no. 492,493, 524, 525, 526, 527 — (1 1Blo
40 38 29 0.16 )80
41 52 0.76 sy no. 563, 566 -ailelo
42 101 0.63 sy no. 527 — Mlalo
43 a2 22 26.83 qudeeId c&,ggo
44 48 1 5032 Tdeadd cods
45 49 1 93.95 emIs
a6 30 10.56
50 Mo - MUIHIO o
47 1 465 cm2S
48 > 54 2.63 CHHUM dygo
49 56 45 1.2 cons
50 . 68 10.71 MbEOID Bg0
51 9 1.1 OIS
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52 59 0.4 emIs
53 77 0.27 cmos
60
54 71 0.91 camds
55 5 2.6 emds
62
56 112 0.13 emos
57 64 1 29.78 emIS
58 65 19 50.13 cmOs
59 e 3 0.4 cods
60 46 43.93 emos
61 19 0.49 eoOs
67
62 1 61.88 GRAWIA ¢MmOS
63 68 1 53.23 cmos
TOTAL 1114.19

rm’]ro)mg,,lo & énaﬂsmnb L @o)0ueje n.ﬂcg.alg"

@ 1D UMM LYo SHIBaleOHMD

@ DUN D) Bo HIAYHE BID)QUMMDa Do &gy

|RMeriMlo

2008 60 CHOE MMM B rmgm‘]rbms Mo HHEM MDA (nldrI Do HRYINIHE W@

O 10 UMM D0 b IBn {COMD rm']rogmg;o ailegylons awdgoenn®

O 1XCUM DA Do CdhIBnlCOD-0LI rm’]m)ruggo allegigloa) @e_;m‘kbmésmg 208 aflcumo

o dlaudeny N . aflromldape
(&AMo 2T Mo UV D) HSATUONM Cald (md;’m
1 29 29 mdeenId 18.38
2 29 30 AAID 133
3 29 31 TR 20.6
4 29 38 MUde62d 30.8
5 29 100 TURHHID 48.8
6 29 104/6 AL D 2.75
7 29 104/7 U HO D 5.19
8 29 104/14 &y emad endndlmaflgs 4.49
9 29 105/4 mAH0ID 3.45
10 29 105/5 IR aledalee)s) 13.95
11 29 105/6 SRR MISID o amad 12.75
, masa
12 29 105/7 RO MIRIWeND 13.1
13 29 105/13 moemah /188 @ralinflgs 10.1
14 29 105/15 WRHBOM & o emad 11.75
15 29 105/16 WHOM MIOIWeMD 15.15
16 29 106/6 MBI
17 29 106/9 Qb g)) hJETD BHTU &M
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18 29 106/11 alal) MISDG  &50D MISIMD 2.7
19 29 106/12 nIBCAWID lem lHed 25
20 29 106/13 cvnilmailgg 7.5
21 29 106/15 RBOM b Yot 6D 176
22 29 106/16 "o &I 718
23 29 107/13 mdHOID 10.95
24 29 108/9 &30 >0m] memuen 22
25 29 108/11 erey RS | ellenedw ] 218
PIaM ~il8a
26 29 111/1 ©3raI0id o llgg 14.15
27 29 114/9 nd).& yead emad 7.25
28 29 114/12 R ~loeeelond 8.55
29 29 114/13 8N | 6.210iem 94
0 29 st nl0cawIo] gern @ddpall 1335
@R '
31 29 115/2 08 B o188 13.65
32 29 115/3 @ICR(BHIDIB D) .Gl 12.4
33 29 115/4 23¢00IM o188 EPRID 14.15
N IsTs!
34 29 115/5 ealdmen oadean] 13.8
35 29 115/6 @YD COInN lemi 16.25
s | s a1y ) Sen-Tlgg
37 29 115/10 @IOM I8 6.12
38 29 115/12 @I - Hemad MISIB 179
39 29 259/8 RBOM ~JFaMISm 9.35
&3 6M nllgg md@IWE
40 29 259/9 7.95
sl
moRIWeD ~ 188 BLMUM]
a1 29 259/14 ~Nge 4.85
42 29 260/1 BOCUD ) ~IE@MmIRM 12.73
eRMMm Jlgg ccuanawm
43 29 367/14 3.85
~gg
44 29 379/15 Mo lm 6.7
45 29 430 MRdHOID 1748.6
46 29 431 aVRHID 646
47 29 450/1 BB ID 1469.3
48 29 697 mAEn D 206
49 29 698 MRS D 28.1
50 29 702 MRS ID 10.35
51 29 703 T ) T 2025
52 29 722 aquda60aQ 254
53 29 728 M H6YI0d 206
4552.87
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Anecure K36 oo

@ UM MWaf®o CdbIBaleOHnloar uglodeedal allegloos
emmalwepeges allmoe

Re
2N qudac) |mudogy aflmimldemo
Mo SeERIOE6T Mo Mo Mo U@ 9SOt en Gnld (0 d)

U, |08 MIWB Ahad amesdlosy
1 8 3062 sl espown! aajes aaooad 16.13

Ooafla adhid anomoants]
enflafl,@eq ¥ ajcooad aead

2 8 3063 snofaud e.dlemmilaycflod 132
LRI GO BdHUE TUIERIMD]

3 8 3064 23@1 11.62

4 8 3065 QRIS AT STV} S oo 12.62
a iskas srnramd arey allainon

5 8 3066 acnoamy 11.68
a121Sles evoamd eiay allanon

6 8 3067 LIS T 14.14

cufled]l awe ol aswd] eaallewoaa]
@) DO BehUT o TR IE]

7 8 3068 ] OTOTR 31.54
PSRN o TID0 08 A3WITD

8 8 3069 momd 5.93

9 8 3070 MM 12818 20T dhyaelomad 251

10 8 3071 W AUl o tore)add] @no 7

11 8 3072 MEHER AOE o ITDO2IE] EReR 7.98

12 8 3073 iatlom o il@s aw.ad aimod 9.02
@2eaim o B9 @08 ®3as Nmod

13 ] 3074 moaed 11.04

14 8 3076 MEHCR AHUB o ITDSHBIE] oz 12.21

@ I8a_|0T @mMUDIG] @dn B DOaDE,]
Q23,8000 108 o g8 @08 aswaias
mywd,oaaira B ot @yomd),ecsn

15 8 3104 W o TIBS 2B dhicelomadansi 1457
16 8 3440 o Raog) aleefal 16.44
17 8 3451 & et MIRIWmad 6
18 8 3452 wiala 16
19 8 3453 @)§o]md mIwa 17.77
20 8 3454 aelfen]  alae 8.62
21 8] 3455 SN 2ld6) | 6.2
@2aquad] o 198 ew. ®cagmin
allgs, na fon 508 MmImd 2anod
22 3 3456 O80T 30 B, 1 8@ atfuhy20d GOy

@IWIAGTT| AdehuB
@I} a06)

7.91
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i01
iRm0 G dBajenT10R) auglmydaedal aflegysleal
ommcu@epagles aflaivo
Re
ZY- ey jmadeqy) aflmiaildene
Mo eeIdsl Mo [Mmo Mo Ui ﬁg_imrmmﬁao ) (e}
aganoad apmSaman aenm aoamfagul
oY od,8UN2at0RIn D BB AW
aind Mmomd,dhaaIddneloen A Ud
23 8 3457 aoamapoR 7.04
24 8| 3458 ol 18
25 8 3459 @mag Mosod asmfeomd mosid 9.88
26 8 3460 cmanieinloogs axwal-gs 5.39
TOEEINMaGta®] Aow) (i Eecvaleaal
aoeaud
27 8 3465 5.95
MIEIAETHID 3aaq) dnjaelornad
28 8 3466 a3 6.15
29 8 3467 NODIITNS BT LSS 39
30 8 3468 EadBa i petd DG ins 15.89
S T BIACE (DELBIB, o ITAMIEAD,
31 3 3469 e1ef gl 13.32
32 8 3470 nog) adwourd 13.35
cuggsl NOBIEDAT, EUICU], Ha)AD
33 8 3471 oreSl, o toeal 10.73
34 8 3472 © o I ®IBAE UBEHBS, BOISMUTD 93
15 ] 3473 L@, aloBmoas, alansid) 6.19
36 8 3474 pEpBall@ monsaerma flgm 69
37 8 3478 aipgflaen e, 6.7
38 g 3489 RER@e @@ MI0Iaemailss 6.72
39 8 3491 apmome Alglh awm.dl 16.82
#0gil, @owalla iesavtieiBailng
40 8 3492 WoNIWBNE o ilBs 22.84
41 8 3493 oo 199 GRo o508 momd 2.58
AaNIETR AdrUE Dol @DERIm aHa D
42 8 3494 ooyl 3.56
43 8 2495 enra 1eall@s udlauvtesoad 7.25
a4 8 3496 £rE0IoD BdUD cruaailail 10.89
45 8 3497 HORICVEMNAB @D DS 10 5.17
46 8 3498 #nyaeforna iigg A lBEALDMD o il@s 6.74
47 8 3499 A JTRMIRNE Qikemmod 5.44
48 8 3500 ®aloyadud aflerd 4.64
49 8 3501 IR, A ITBMIRTD, ala:eid) 5.97
50 8 3502 BOEY 0,408 22808 6.67
51 8 3503 @t limg, aiormoans, aeic 4.39
52 8 3504 alloal @e-uB dlaly 45
53 8 3505 coan@md 4.03
54 8 3506 aEamocns Qile-aad 455
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@D 0o 2Bajeotnlonr cuslw)denrnt Oicgyxlon)
omrusmwe.uaggas aflime
Re
(v e |mwdecy A/l oldemo
Mo SEQUOBE Mo Mo Me UNay Psomaten eaid (B 3)
55 8 3507 ANTRMIRNE Oflahacd 4.96
56 8 3508 @yntloma Nlgn wilawomaad mowd 4.68
PIROOUGLE 24508 Bosesad [cRT 1Y
57 8 3509 N 30 8.74
58 8 3510 A adaad et a¥Ye9A o odlF 6.29
o moand A8 Hdesfon
59 8 3511 @od,azmy; BI0Y ooyl @Dy 5.55
sl awamwi, MIBIATI], Ehaiys
60 8 3512 ortsl, a e 7.17
61 8 3513 Biesiorna fggm TRMIGa_Tlmg 5.46
62 8 3514 Do HUBDIDTE UvEd, @G 3.99
63 8 3515 w2 @0d, aormocm, ereals] 6.61
jatfomea Nagm BV Ni9m ogf
64 8 3516 macmail aawail 5.63
65 8 3517 R NI Bcenod uSlast 00 " 5.55
66 8 3518 e Mowd aw,ad TUIBR 530G 5.4%9
67 8 3521 ©odamysmens] amen 3N e 2.9
Dyotldma flag ool @IAMUDE]
68 8 3522 aflog 6.79
69 8 3523 MM} @108 Gleuswnmod 5.17
70 8 3524 IO} BB clcuowmmad 3.88
ugg]l momaawers), fFnamil, momaa
71 8 3525 i, & 1esi) 11.38
NIRRT DIWD B,y azforras
72 8 3526 moand 9.04
almavsaem moand oy ernog
73 8 3527 mod 3.68
BRI en 2rwallmyen, o tnecsoad
74 B 3528 MIWB @,y aefornmd moand 10.46
75 8 3529 [T ®uA cued 6.26
76 8 3530 Dat..... COEHDBIS, 2o 4.16
77 8 3531 eomilen myclcon 197
78 8 3533 B2alNiBHOI00B wepad 27.55
79 8 3534 M) @BRIAL, LW WMImE] 5.32
Sal0us:  BIB3 W03,
80 8 3535 alDmIcm 2.36
81 8 3536 8alTud 20 amoad 2.84
82 8] 3537 @08 #2000 5.65
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oMmMIDeRHR0s aflive

@ 10D RRo SdIBnjeOmlors cuglwydsndn) allegsloa

Re
D mudeqy |mdecy aflmimildemo
Mo eeRodel Mo Mo Mo ey gsamnaien eald (BB}
BalMid: QIBM VDELOM, nlTd
mo
83 8 3538 e 9.22
MIBIWEMIWID alddQ T,
SRS kM fIB8 COURI0
84 8 3539 aywmd aflgg A eaidmoo)
@RUDIG] GOILIDW)WMIUBIT]
6.55
£alMIGRSAM B0, AlTr
m
85 8 3540 0Bad 6.55
86 8 3542 mleind cwoall mad
87 8 3543 SiaHemnllss cawaallas 15.9
QOB ofl8s, Satdomen
88 8 3544 SHARIDSH] GERAD 5.47
89 8 3545 yaHEMAllBS @ntieMallgs 36.75
HlIMIN, AIBHYE M ofl as,
90 8 3546 HDEINHH] GRER 16.51
TOTAL 798.01

@ 1DIUMMa B0 CdhIBn M 0R) m’?"lm)&rﬁmonj' afleg)sleas

oeplddmsengios alloucssme
[d:]’s) eepjIaey Mo fm?na;y cumi@) @SAMANTRO Gald m'}m()‘;m;g:,mo
1 g 3733 WATER BODY 12.56
2 gl 3734 WATER BODY 37.26
3 8| 3766 WATER BODY 15.05
4 8 3827 WATER BODY 18.06
5 8 3843 WATER BODY 14.77
6 8| 3893 WATER BODY 13.99
7 8| 3894 WATER BODY 17.3
8 g 4144 WATER BODY 16.65
9 8] 4252 WATER BODY 923
TOTAL 1068.64
@@ CLUMMMa B0 ¢adBnjcoamar: cugimygdendal caudanleeal
oMM UDEYHEOS®Yo MEPACOISARG0s®0 WoddlaTo Aflauve
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NI E?@)ﬁozp

@My eaodajcotmlons auglmydendal allegson

eM@OIWan&e)es aflaine

Re
&a madeq [mwdeqy aflmiodene
Mo eepjods) Mo Jmo Mo U@} HSOMUTI0 Cald {BRd)
emaaL® |eeplad
L] s
" . cIdajenamoal cuglmydeninl
oflgyst &{lm)’m’lrb n.flrmcm’lra ervoenleeieres aNmialddpe ()
epd) _ lioad)
gl dendaf 798.01] 1068.64 1866.65
oflmialdenoiond) | 798.01] 1068.64 1866.65
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Trivandrum is the capital of the Indian state of Kerala and the headquarters of the Thiruvananthapuram
District. The district is situated between North latitudes at 8°17' to 8°54" and East longitudes 76°41° to 77°17".
The district stretches 78 km atong the shores of the Arabian Sea on the West, Kollam district lies on the North
with Tirunelveli and Kanyakumari districts of Tamil Nadu on the East and South respectively. The district is
characterized by its undulating terrain of low coastal hills and busy commercial alleys. The total geographic
area of Thiruvananthapuram district is 2,192 sq km with a population of 32,34,356. as per the 2001 census,
Among the three rivers in the district, the Neyyar (56 km), the southernmost river of the Kerala state, has its
origin in the Agasthyamala, the second highest peak in the Western Ghats. Karamana river (67 km) originates
from Vayuvanthol (vazhuvanthol), another mountain in Western Ghats and the Vamanapuram River have their
origin from Chemunji Mottai of the Western Ghats. There are 10 major back waters in the district. The major
ones are Veli, Kadinamkulam, Anchuthengu{Anjengo), Kaappil, Akathumuri and the Edava-Nadayara. Besides
these, there is a fresh water lake at Vellayani in Thiruvananthapuram taluk, which has the potential to become
the major water sources of the Thiruvanthapuram city in future.

"6.1.14 Thiruvananthpuram

The wetland area estimated is 5942 ha. which includes 385 small wetlands (< 2.25 ha). Detfails are given in
Table 19. The major wetland types are Lagoons, River/Stream, Reservoirs/Barrages, Waterlogged and
Sand/Beach. Analysis of wetland status in terms of open water and aquatic vegetation showed that around 79
and 73 percent of wetland area is under open water category during post-monsoon and pre-maonsoon
respectively. Aquatic vegetation (floating/emergent) occupies around ¢ and 5 per cent of wetland area during
post and pre-monsoon respectively.

Table 19: Area estimates of wetlands in Thiruvananthpuram

Area in ha
Open Water
sr. w Number Total % of Post. Pro-
No ettcode Wetland Category of Wetland wetland
) Wetlands Area area | Monsoon | monsoon
Area Area
1100 Inland Wetlands - Natural
1 1101 Lakes/Ponds 1] 247 4186 247 246
1105 Waterfogged 14 41 0.69 24 25
3 1 1108 River/Stream 24| 1590 | 26.76 1506 1232
[ 1200 Inland Wetlands -Man-made
;[ 1201 Reservoirs/Barrages 4 | ' 1501 25.26 1139 1231
5 i 1202 Tanks/Ponds 51! 104 1.75 41 22
O Total - Inland 94 | 3483|  s58.62 3017 2756
2100 Coastal Wetlands - Natural
B 2101 Lagoons 19 1531 2577 1392 1324
7 | 2103 Sand/Beach ' 15 543 0.00 0 0
Total - Coastal 34 2074 34.90 1392 1324
Sub-Total - 128 5557 | 9352 4409 4080
! Wetlands (<2.25 ha), mainly Tanks : 385 385 6.48 0 0
: Total ; 513 5942 | 100.00 4409 4080
Area under Aquatic Vegetation 496 289J
Area under turbidity levels
Low o 2105 2439
Moderate o 2069 1297
High 235 344
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State ; Kerala

WETLAND MAP

District © Thiruvananthpuram

Symbol Typecode JLevel | Level il Leves i Legend
Inland Wetland s Wetfands (<2.25ha} India Kerala Thiruvananthpuram
Natural . ..
W o LskesiPonds Roads
- 102 Cu-bow laker! Cit-ofl mewnders | —— Railway e
ERERETTYY High aitfude wetlands vl 4 SR
2 1104 [Revering wetlands g6 (Ing) N\ 4
dlertogged \ \
RivetiStream \
Man-made ™
L \
| #5810 Reservoirs/Bamages I:l District boundary \\/_
1209 T 1P
1202 anksiPonds m State boundary
5 1203 Wateriogged
s 1204 Sak pans
Coastal Wetlands 015 3 & g 1z
fatural e s || VR TS
Lagoons PP
Creeks IRS PS5 LISE ata [Pre-monsson and Pest ason 2008-07)
Sand/Beach . A B o . o ———
mlentidal mud Nats Prapoied By
SaN marsh Space Apphcatons Cen:e {I5ROQ). Ahmedabad
an
Mangroves Weralz State Remate Senskg #nd En Centre, Thiru p
[Coral eets et B e e
HMan-made
Kinistry of Enviranment and Forests
Sak pans Government of India
[Aquaculiure ponds
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AGREEMEN T NO. 11/2020-21/EE-MIUNOCC Dated: 25/05/2021

jp
Agreement entered in to this the Zﬁ_?day of May 2021 (Two theusand twenty one}
between The Executive cngineer, Minor Irrigation Division Thiruvananthapuram on the
one part and The Chief Sxecutive Officer, Technopark. Thiruvananthapuram. include his

successor / administrator / assignees on the second part.
-1

Where ag The Chief Executive Officer, Technopark, Thiruvananthapuram had
applied to the Minor Irrigation Department for No Objection Certificate for re-roufing of
‘Natural Drain [;thodu) inside Technopark Phase Il campus Thettivar thodu and
accordingly, basséd on Govt Letter No. MI3/31/2021-WRD dated 17/04/2021 of Water -
Resources (M|} pepartment No Objection Certificate (NOC) was given as per Order No.
W1/1381/18/SEM dated 22/04/2021 of the Superintending Engineer, Minor Irrigation
Circle, Thiruvananthapuram subject ta the following terms and conditions.

] :
I
,EKE%*E‘WE ENGINEER

i

The Chief Executive Officer,
Thiruvananthapdram
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TERMS AND CONDITIONS

1.. The Chief Executive Officer, Technopark, Thiruvananthapuram (The NOC holder)is
- herepy allowed to re-route the existing Natural drain {thodu) inside Technopark Phase
lit Campus from Kallingal Kochupalam to Thettiyar thodu through new position(
" from land in Resurvey No. 290/8 to resurvey No. 281 and 297} under their -
supervision, responsibility and liability as per the plan, drawings and design approved by
- the Agreement Authority, at his sole expense.

2.~ Re-routing of natural drain (thodu) will be atiowed only in the specified area ie. from
Kallingal Kochupalam to Thettiyar thodu through new position( from land in
: Resurvey No. 290/8 to resurvey No. 291 and 297) Thiruvananthapuram District
Attipra Village Thiruvananthapuram Taluk
3. The NOC holder and his workmen will be allowed to construct! install/ fbdiHay any structure
- over, across, along an Irrigation work only with the permission of the Irrigation officer and
custodian officer of the Irrigation work.
) 4. The NOC holder and his workmen shall submit proof of identity to the Irrigation Officer and
-Custodian officer before commencing the work of structure.

5. The NOC holder shall be liable to prove to the satisfaction of the lrrigation Officer and
. Custodian officer that the structure is being constructed/-installed! fixedilaid as per the
“approved plan, design and drawings of the structure at all times. On completion of the

work it shall be the duty and fiability of the NOC holder to prove that the structure has
f been constructed/ installed/-fixed/ laid as per the approved plan, design and drawings of
the structure. The date of commencement of the work and date of completion of the work
7 shall be communicated to the Irrigation officer and Custodian officer.
6. The re-routed drain (thodu) shall be fully owned by the Irrigation department.

¥
,THE Chief Executive Officer, ; iy
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fixed by him shall be finai.

“r22033%4 &)

= The custodian officer shall inspect the site before commencing the work and the boundary

& The NOC holder shall use, operate, maintain and repair the re-routed drain {thodu) in

sccordance with the directions ot the irrigation officer and Custodian officer ai ali imes.

o -Where it is found by the Superintending Engineer, Minor trrigation  Circie,
Thiruvananthapuram that it is necessary in the public interests or for such other valid

;‘ reason that the structure has to be demolished/ dismantied/ removed, the NOC holder

" shall be given due notice of thirty days and they shall act according to the directions

contained in the notice. If the NOC holder does not act in accordance with the directions

‘contained in the notice, the Superintending Engineer, Minor [rrigation Circle

¢ Thiruvananthapuram may demolish / dismantlé/ remove the structure at the cost of the B

. The Chief Executive Officer,

* Thiruvananthapuram
. S 10HK M
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accordingly treated as his sole liability.

The Chief Executive Officer, 7 nopark ;A
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11. Pollution or environmental damage shall not be caused to the Irrigation work and its area.
Any material likely to cause pollution or environmental damage according fo the !rrigation

~ officer and Gustodian officer shalt not be used or disposed by the permit/NOC hélder. The

* lrrigation officer and custodian o%icer shall be entitled to direct the ﬁe;miUNOC holder to
% stop the work if he is of the opinion that activities of the permit/NOC holder will cause or is
¢ likely to cause pollution or environmental damage. The permitNOC holder shall duiy '

- comply with such directions.

13 'The safety of the permit/NOC holder and the articies that he uses vests solely with him.
- The Irrigation Department and its officer shall not be liable for any incident arising out of
. this permit/NOC.

1%3.All-instruction!directions of the Irrigation officer and Custodian officer given frem time to

: time shaft be strictly complied with. Failure of compliance on the part of the pemmityNOC

holder shall entail cancellation of this permit/NOC.
F

1

&
The Chief Executive Officer, T
\; NG!NEER

TElruvananthapuram
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14 The Irrigation officer and Custodian officer shall have the right to direct the permit/NOC |
: holder at any time to stop the work for specific reasons with the concurrence of the

f frrigation officer.
15, Where it is found during execution, that the approved plan/ drawings/ design requires
;‘ change or modifications the same shall be brought to the consideration of the
; Superintending Engineer, Minor Irrigation Circle. Thiruvananthapuram whose decision
E thereon shali be final.
16. The Superintending Engineer, Minor Irrigation Circle, Thiruvananthapuram shall have the .
right to cancel this permityNOC or modify the permit/NOC at any time by order for reasons

¥ to be recorded in writing which the permit/NOC holder will duly agree.

;.
;%

The Chief Executive Officer, Technopark,
" Thiruvananthapuram
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17. Any dispute or clarification covering this agreement shall be referred to the Superintending
Engineer, Minor Irrigation Circle, Thiruvananthapuram whose decision thereon shall be

~ final.

18 This permit/NOC enabling the permnittNOC holder 1o reroute the existing natural |
drain(thodu) does not waive or stop the permit/NOC  holder from obtaining permission
from any other authority under any statute for the time being in force.

_ {19. An amount of 1% with a minimum Rs. 10,000/- (Rs. Ten thousand only) of estimated cost
of the work shall be levied from the NOC holder as non refundable deposit, If estimate
amount exceeds Rs.2 Lakhs,

EO. The validity of this “No Objection Certificate” shall be six months.

51; The pernitNOC holder shall enter into an agreement with the Executive Engineer, M.l

£ Diviston, Thiruvananthapuram in the stipulated format.

tm

ld

¢ The Chief Executive Officer, Techn

‘Thiruvananthapuram
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22.if the estimates and drawings are prepared and signed by departmental officers, charges

for the same at 2.50% of estimate amount is to be collected from the party and the

&

amount shalt be deposited in treasury.

£
23. The construction activities should not affect the hydraulic particulars and environmental
§

. flow of re-routed natural drain (thodu) and Thettiyar thodu.

£
24. The structural stability of the construction would be the sole responsibility of the NOC * -

TRk

holder at all times.

25. The agreement should be executed only after getting the concurrence from the concerned

local body Authorities.

A

he Chief Executive Officer, Technopark,
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£6. The NOC holder should abide alf the agreement conditions and the conditions in. the
¢ Undertaking dated 13.01.2021 of the NOC holder , violation of which will be treated as a
. Violation of Kerala water conservation Act 2003 and.its amendments. The construction

P work should commence only after satisfying afl the terms and conditions of the NOC.

KT

P 27.In order to collect and convey surface and subsurface water from the highlands on the

(a1

eastern side of the existing natural thodu which is being re-routed and to avoid flooding in

that area , NOC holder shall constryct 8 pervious and open storm water drain having

i

“cross sectional area not less than 1.00m x 1.00 m along the eastern boundary of the

Technopark land and link with the remaining portion of existing natural drain {thodu).

g /
The Chief Executive Officer,
P Q:f htruvanantn%qmm -
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4 28. The storm w_gter drain should be pervious and shall remain open to collect the flopg water
e at all times. Ehe cleaning and Mmaintenance of this drain shall be the soje responsibility of

the NOC holder.
29. As the nearlly area of existing thodu is flood prone in the yesteryears and there js o
outlet for storm water, re-routing works shall be started only after completing the

construction bf eastem side storm water drain and also after obtaining a written consent

from the Assistant Executive Engineer, M.l Sub Division, Thiruvananthapuram.
30. No sewage @r waste water should be allowed to eater the re-routed drain at any point and
‘ it should be aintained poliution free.

31. The re—routirp works shall only be commenced only after the completion of the storm
water drain, *

32. Technopark shall surrender the land through which the new thodu i proposed (which is
greater than ﬁle existing Thody Puramboke) and it shall ba ensured that it wili be reflected
as Thodu Puramboke in the Revenue Records,

33. The obstructions to the free flow through the thodu, if any, after Construction shall pe
cleared by the NOC holder at his own expense.

34.The NOC w§i stand cancelled without any notice jf the NOC holder violates any
agreement conditions

,} ' 'Agglicants :-é k/

i I3
Thiruva nanthipjsamm TH ’é;{ ,}ﬁ/i_ﬁw_,
+ CHEF EXECUTVE OFEIR EXEGUTIVE ENGINEER
Witness:. 8 DR
1. Smt Be la T Sam
Head DPman

2. S:rfi.'Aiwanf lcuman. g %ﬂpﬂr\a
' PA +€Ez Executive & nginees \/
L \\_5'_) Mol 65 5.5 \
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Receipt-No : 15364/2018/0/0 DISPATC PARK

"—2;' RY ),‘3-.,.
GOVERNMENT OF KERALA
Water Resources (M) Department.
No. ML/ 141201 8°WRD IR 07 2] & Thiruvananthapuram

From
Secretary to Government

To
The Chief Engineer(1&A),

Thiruvananthapuram
S
Sub: WRI - Request for NOC for Re-routing the existing aatural dram
mside the Technopark campus - Reg
Ref: etter NoNo. WI 7 PTN 205 201R dated 1072008 of Chiet
Fngmeer, Irrigaton & Adminstration.

an 1o the reference cited. and o miom
.
ol

T hiruvananthapuran.

[ am to invite your attents
that s Departiment has no objection

dronpthodu) from Kallingad Rochupulim
o Reespron No 29N T qeesun e

or re-routing the exsting made
o Thetthvar Thodu through new
No 291 and 9T

poetion (rom: hnd
cubriect 1o thie following conditio

y
H

hod which already oxits n the Fecuids

Dismee this is diversion of o nawralt
ol Revenee Department. Technopark quthoritios <hould b pormission o7
Lind ranstor and thed u diversion frem Revenue Departnwnt.

Sot e the Trrigetion Depaimam

M Technopark should soknowhdae the
e spructare which can comvey it

faties No Qbjection Certificaie onb £
drcharee 1o the main Thetna Phode e s not owecite any other work

cilior than approved by the frrgation Depaninen
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File No. ETPK/28 - I t
Recelpt No 15364/2018/0/0 DlSPATcﬁwéﬁg}’ﬂg‘ém (ﬁgglpu er No. 4787)

U The mewhe Thved ahgnment should assure araviny How ot e prese ~lope

shonthd be mmntained.

by bechnoparh authorities e 1o ¢any vl proriedival cleaning ot doestiing

-1

o1 he praposed dram m even vear

3y Technopark  authoriies chould ensure the e aouess 0 [rrgaton
Departent ofticiis m to the existing and proposed locauens w4 time tor

sispocion without any hindranee,

f Necessary clearanees pormissions required from other Departments?
Avthorines shouid be obtamed by Technopark anthorizes hoiore wseontion o

e work

7 The fand through which the new thodu i proposed twhich i of greater

de e existing thodu puramboked oo he surremdered DY

Sxlont i
eclnopark aed has e be etlocted ox thadu parambeke he Rovene

soenrds,

S shali be ensured that no discharge e e the e clpnad thedu

Pt oy istituton of eckine Pk,

dl'“‘Lmul s

gy L here sk b L\L\_ll[kkl 41 li]dtl'{dknl" Hun el the RIAIARES el

w il e complicd with,
Yours Faithfully,

G MURALEEDHARAN
JOINT SECRETARY
For Secrctary to Government.

Approved for Issue,
\

H

Section Ofticer.

Chief Executive Officer, Technopark.

CopyAs:
Thiruvananthapuram

K3@)/1;






